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REPORT OF THE OVERSIGHT COMMITTEE IN COMPLIANCE OF THE ORDER 

DATED 16.05.2023 OF HON’BLE THE NATIONAL GREEN TRIBUNAL PASSED IN 
O.A. NO. 985/2019 IN RE: WATER POLLUTION BY TANNERIES AT JAJMAU, 

KANPUR, UTTAR PRADESH WITH O.A. NO. 986/2019 IN RE: WATER 

POLLUTION AT RANIA, KANPUR DEHAT & RAKHI MANDI, KANPUR NAGAR, 

UTTAR PRADESH 

This OA relating to the legacy chromium waste at Rania, Kanpur Dehat 

since 1976 is pending since 2019.  The Hon’ble NGT has passed several orders 

from time to time.  In an order on 23.09.2022, it directed all concerned to take 

immediate remedial action for the disposal of legacy chromium waste and also 

take systemic measures to ensure that such situation does not arise in future. 

The Hon’ble NGT in its order dated 16.05.2023 directed the Oversight 

Committee to verify the ground situation and remedial measures taken in 

respect of 10 issues raised in the letter dated 27.09.2022  of Ms Prathibha 

Shukla, Minister of State, Mahila Kalyan and Bal Pushtahar, State of Uttar 

Pradesh, which is detailed in paragraph 12 of the order. 

2.   In compliance of the directions of Hon’ble NGT, the Oversight 

Committee sent e-mail dated 24.05.2023 to the MS, UPPCB and the RO, 

Kanpur Dehat to furnish the factual information against the points mentioned 

in the letter of Ms Prathibha Shukla to facilitate the Oversight Committee to 

make spot inspection to verify the ground situation.  Reminders were sent on 

19.07.2023, 11.08.2323, 11.09.20223, 04.10.2023, 11.10.2023 and  

19.10.2023.  After receiving the report from the UPPCB on 01.11.2023 

(Annexure-1) inspection was scheduled for 08.11.2023. On 06.11.2023, the 

Chairman of the Oversight Committee suffered fracture in his leg and was 

advised bed rest. Therefore, the Member of the Committee carried out the 

inspection of M/s Uttar Pradesh Waste Management Project (UPWMP), M/s 

Bharat Oil and Waste Management, Kumbhi, Kanpur Dehat (BOWM), 

1299



2 | P a g e  

 

Chromium Waste Dump Site at Rania, M/s Waris Chemicals Pvt, Ltd, 

Khanchandpur, Rania, M/s Heilger Pvt. Ltd, Village Chiraura Raipur, Kanpur 

Dehat and M/s Khanna Vivek Industries Pvt Ltd, Panki as per schedule. 

3.  Initially, inspection of IGS Chemicals Pvt Ltd, Kanpur Nagar was also 

scheduled, but on receipt of information that this Unit is not functioning and 

its waste has been transferred to M/s Waris Chemical Private Ltd, inspection of 

this unit was not carried out. M/s Unichem India, Chaubeypur, Kanpur Nagar 

was also not visited because its representative Shri Susheel Chaudhary 

presented his case at the site of M/s Khanna Vivek Industries Pvt Ltd. 

4. Inspection Note of M/s Uttar Pradesh Waste Management Project 

(UPWMP), Kumbhi, Akbarpur, Kanpur Dehat:  

 Shri Basant Kumar, Project Head, UPWMP, informed that since the 

processing of chromium dump from Rania Dump site started in December, 

2022, this facility has received 89526 MT of chromium waste and has 

processed the entire quantity.  Out of the processed quantity, 85916 MT of 

chromium waste has been disposed in the pit and 3651 MT is waiting for the 

Post Stablization Analysis (PSA) report from the Central Lab of the CPCB. After 

receiving satisfactory PSA report, this quantity will be disposed in the pit.  He 

also informed that 5699 MT of waste did not pass the first PSA test done by 

the CPCB, then it was re-stabilized and after receiving satisfactory PSA report it 

was disposed. The information furnished by the unit is annexed as Annexure-2.  

 As per the instructions of the Oversight Committee given to the RO,  

Kanpur Nagar in the video conferencing held on 07.11.2023, he presented at 

the time of inspection year-wise details of chromium ore used, hexavalent 

chromium waste  generated and date-wise quantity of waste transferred to 

the TSDFs by M/s Unichem India and M/s Khanna Vivek Industries Pvt Ltd.  The 
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information furnished by him is enclosed as Annexures 3 and 4.  Details 

regarding M/s Unichem India contain transfer of chromium waste to both the 

TSDFs individually while the information regarding M/s Khanna Vivek 

Industries Pvt Ltd has the consolidated quantity of transferred chromium 

waste only.  It was informed that this information has been compiled from the 

records of the RO Office on the basis of periodical returns filed by these units.  

RO, Kanpur Nagar was directed to separate the transfer of waste data for the 

two TSDFs in respect of M/s Khanna Vivek Industries Pvt Ltd and resubmit the 

same.  

 With a view to verify the claim of M/s Unichem India and M/s Khanna 

Vivek Chemicals Pvt Ltd about sending the  chromium waste produced by them 

to the TSDFs for processing, the Project Incharge was requested to give the 

date-wise details of the quantity of chromium waste received from these units. 

He stated that he has the entire information in his computer data base but 

taking out its print will take some time.  He was asked to send them on e-mail 

in pdf format to the Oversight Committee at the earliest.  The said information 

has been furnished by the facility vide its e-mails dated 23.11.2023, which are 

enclosed as Annexure 5A and 5B.    

5. Inspection note of Bharat Oil and Waste Management Ltd (BOWML), 

Kumbhi, Akbarpur, Kanpur Dehat 

  While entering the gate of this facility, stinky foul smell was felt. It 

appears that bleaching powder was over-used to suppress the smell of the 

waste processed/stored there, but it enhanced the foul smell to the extent 

that it was difficult to stay in the campus. The RO, Kanpur Dehat was directed 

to take note of the situation and necessary remedial steps at the earliest so 

that the TSDF meant to reduce pollution, itself does not become polluter. 
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Record keeping was also not found satisfactory.  They were not able to dig out 

necessary information, i.e. month-wise details regarding the quantity of 

chromium waste received from the Rania dump site, treated and disposed.  

The RO, was directed to obtain  this as well as the information that was 

required from the UPWMP for the verification of chromium waste claimed to 

have got processed at this TSDF by M/s Unichem India and M/s Khanna Vivek 

Chemicals Pvt Ltd.  

 As per information received from BOWML, this facility has received 

5002.146 MT of chromium waste from Rania Dump site since the processing of 

chromium dump started in December, 2022 and has processed and disposed 

the entire quantity in the pit. The information furnished by the facility in this 

regard is annexed as Annexure-6. The information regarding processing of 

chromium waste from M/s Unichem India and M/s Khanna Vivek Chemicals Pvt 

Ltd at this TSDF has been furnished by the RO, Kanpur Dehat vide e-mail  dated  

22.11.2023 is enclosed as Annexure 7A and 7B.  

6. Inspection Note of chromium dump site at Khanchandpur, Rania, Kanpur 

Dehat. 

 At the time of inspection yellowish soil was seen over the land surface of 

this site which indicated presence of chromium waste. RO, Kanpur Dehat 

informed the Committee that excavation of about 95,000 Mt chromium waste 

was done in two phases. Samples were drawn from 10 different locations at 

the legacy waste site on 19-20.05.2023 by the CPCB team. Later on  

01.08.2023, samples were again drawn by the RO from 10 locations. Six of 

them were from the upper surface and one each from 01 foot, 1.5 feet, 2 feet 

and 3 feet below the ground level.  Both the soil sample analysis reports show 

that the concentration of hexavalent chromium was beyond the permissible 
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limits. Based on these reports, decision has been taken by the committee 

appointed for this purpose to remediate the legacy waste site through the use 

of specific culture developed by the Delhi University and thereafter undertake 

Miyawaki plantation over the site.  The committee is headed by Shri VP Yadav, 

Director & Head, Waste Management Division-1, CPCB, New Delhi. He himself 

along with the Member Secretary, UPPCB, Dr. Praveen, Director (Technical), 

NMCG, New Delhi and District Magistrate, Kanpur Dehat attended the 

meeting.  This meeting was also attended by the Members of the sub-

committee constituted for implementing the remediation plan approved by 

the aforesaid committee.  He was asked to furnish the minutes of that 

meeting. The minutes of the meeting received from the RO, Kanpur Dehat is 

annexed as Annexure-8.   

 During the inspection of the Oversight Committee on 8.11.2023, soil 

samples were also taken from 03 places to assess the current status of 

contamination of chromium at the dump sites. The analysis report of 

chromium waste is as under: 

 

Sl 

No. 

Sample Code Sample Description Hexavalent Chromium 

(mg/l) 

1 WW/2723/23 Sample-1-Nr. Road (1 Ft) 80.07 

2. WW/2724/23 Sample-2-B/w  high tension 

line and road (1 Ft) 

24.89 

3. WW/2725/23 Sample-3-Nr. High tension 

line (surface) 

8.27 

  

 Analysis report is annexed as Annexure-9A and photographs of the 

sample spots are annexed as Annexure-9B. This as well as other reports show 

1303



6 | P a g e  

 

that the hexavalent chromium concentration at this site is beyond the 

permissible limits.   

 

7. Inspection Note of chromium dump site at Waris Chemical Pvt Ltd  Kanpur 

Dehat: 

 At the time of inspection, Shri Anil Shukla, representative of the unit and 

also the husband of Ms Pratibha Shukla on whose letter verification task has 

been assigned to the Oversight Committee, was present.  Yellowish patches 

indicating presence of Chromium contamination were widely seen in the 

campus, particularly, near the dump site and the dump shed.  In fact, it was 

visible at even 10-20 meters away from the dump shed. Photographs of the 

dump pit, shed and soil condition around them in the campus is annexed as 

Annexure-10.  Civil construction work was going on in the campus.  Shri Shukla 

informed that the buildings under construction at the site would be used for 

charitable institutions like Sanskrit Vidhayala and hospital. Pucca pit was 

having an open hole on the pucca top cover and the top surface was weak and 

shaky. Chromium waste was also stored under a tin shed having pucca side 

walls. On the outer side of the walls also yellow patches were visible. Shri 

Shukla stated that for want of permission, he is not able to dispose of the 

waste and use the entire campus for charitable purpose.  On the other hand, 

RO, Kanpur Dehat stated that no such request is pending. If any such request is 

received, it will be dealt with according to law.  

 During discussion, Shri Shukla informed that factory was established in 

1995 and it is closed since 2005. NOC was given to the factory on the condition 

that chromium waste will not be shifted outside and it will be stored within the 

premises of the unit till a TSDF is established.  Once the TSDF is established, it 

will be disposed by the unit through the TSDF. Those days, the officers of the 
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UPPCB used to visit the unit regularly to ensure whether the storage is proper 

as per the norms or not. The TSDF was established in 2008 but his unit was 

closed in 2005 because of high handed attitude of the UPPCB. He reiterated 

the points raised in the letter of Ms Pratibha Shukla and also added that 

UPWMP is processing chromium waste of Rania dump site at the rate of        

Rs. 13.5 per kg  whereas it provides the same service to a chromium producing 

unit located in district Fatehpur for about Rs. 1.5 per kg only.  He was asked to 

make available copy of the NOC and bills of processing the same waste at 

lower rate within three days.  

 Soil samples were drawn from near the dump pit and near the dump 

shed including its pucca outer wall.  However, analysis report dated 23.11.2023 

reproduced below shows that the samples of only the shed area have been 

analysed:  

 

Sl 

No. 

Sample Code Sample Description Hexavalent Chromium 

(mg/l) 

1 WW/2720/23 Sample-1-Shed Wall 279.58 

2. WW/2721/23 Sample-2-Nr Shed 5 mtr 

away 

192.21 

3. WW/2722/23 Sample-3-In front of Shed 716.43 

 

The analysis report is annexed as Annexure-11. 

 As the analysis report of the soil samples drawn from the dump pit has 

not been made available for some reason not disclosed to us, we are 

presenting analysis report of the soil samples drawn by the joint committee of 

the UPPCB on 29.08.2023 below:  
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S.No Sample Code Sample Description Hexavalent Chromium 

(mg/l) 

1 WW/2286/23 Chromium waste from 

covered shed 

239.27 

2 WW/2287/23 Chromium waste from 

pacca pits 

17.39 

  

 The above analysis report is part of the report sent by UPPCB (vide 

Annexure-6 to Annexure-1). 

  All the reports show that the hexavalent chromium concentration at 

this site is beyond the permissible limits. 

 

 M/s Waris Chemicals Pvt Ltd gave his written submissions vide e-mail 

dated 18.11.2023 (Annexure-12) enclosing the bill raised by the UPWMP 

against Ashiana Chemical Pvt Ltd, Fatehpur.  This bill is not legible. He was 

asked to send a legible copy of the bill. He promised to send but did not. He 

has also mentioned in his submission that there were 27 such units producing 

hazardous chromium waste but only 11 units have been selectively identified 

for proceedings of closure/imposition of EC. He also enclosed the list of such 

units.  

 

8. Inspection Note of chromium dump site at Heilger Chemical Private Ltd: 

 In the report dated 01.11.2023 of the MS, UPPCB it was mentioned that 

on 29.08.2023 at the time of inspection of the joint committee constituted by 

it, this unit was found closed as the owners stay outside.  At the time of our 

inspection, the representative of the unit was present. Bushes were seen 

everywhere in the premises of this unit even on the dump site.  Photographs of 

the dump site and area around are annexed as Annexure-13.  Shri C.K. Agarwal 

(Project Manager) informed that this unit was established in the year 1996 and 

was closed in 2005. Regarding storage of chromium waste in the pucca pit 
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having RCC base, he stated exactly the same thing as stated by M/s Waris 

Chemical Pvt Ltd and pleaded not guilty of violating any direction of the 

UPPCB. He also reiterated all the points raised by Ms Pratibha Shukla before 

the Hon’ble NGT. He was asked to submit the evidence.  He furnished his 

statement vide e-mail dated 17.11.2023 enclosing NOC dated 07.12.1998 

which supports his version that the unit was required to store the chromium 

waste in the unit premises itself till the TSDF was established. At the time of 

closure of his unit in 2005, no TSDF was in existence.  He also submitted that 

there were 27 chromium based industries but action has been initiated against 

11 industries only (Annexure-14)   His representation was sent vide email 

dated 17.11.2023 to the MS, UPPCB for his comments which has not been 

received till date. 

 Samples were drawn from the top of the two pits which were kuchcha 

and bushes had grown over it.  Soil analysis report dated 23.11.2023 received 

from the UPPCB is reproduced below which shows that the concentration of 

hexavalent chromium in the sample is beyond permissible limit: 

 

Sl 

No. 

Sample Code Sample Description Hexavalent Chromium 

(mg/l) 

1 WW/2726/23 Sample-1-(Pit-1) 9.61 

2. WW/2727/23 Sample-2-(Pit-1) 262.72 

3. WW/2728/23 Sample-1-(Pit-2) 276.52 

4. WW/2729/23 Sample-2-(Pit-2) 238.19 

 

The analysis report is enclosed as Annexure- 15.  
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9. Inspection Note of M/s Khanna Vivek Chemicals Pvt Ltd, Kanpur Nagar 

 The representative of the unit informed that this unit was established in 

the year 2000.  Till the establishment of TSDFs he was storing chromium waste 

in his own unit.  Once the TSDFs were established, he transferred the same to 

the TSDFs for disposal and continued to do so till adoption of the new 

technology in 2017 in which no hazardous waste is generated.  RO, Kanpur 

Nagar endorsed the averment of the unit representative.   

 It was also informed that old records of chromium ore used and 

chromium waste generated are not available with him.  The unit had filed 

periodical returns to the RO, Kanpur Nagar regularly from where it can be 

obtained.  RO, Kanpur Nagar informed that the statements pertaining to this 

unit and the M/s Unichem India submitted to the committee in the morning 

was based on the office records only.  

 Shri Susheel Chaudhary, representative of M/s Unichem India was also 

present here, who stated that such old records are not available in his unit 

also.  However, he had a personal file with him in which date-wise information 

on transfer of chromium waste to the TSDFs was available. On matching the 

information given by the RO, Kanpur Nagar in the morning and that available 

with Shri Chaudhary, a large number of discrepancies were found, both in the 

date of transfer and in the quantity.  Shri Chaudhary pointed out that the date 

of transfer shown by the RO Office is actually the date of letter through which 

information was given regarding date-wise transfer of chromium waste to the 

TSDFs. The enclosure of these letters has the date wise details. Realizing the 

mistake, the RO, Kanpur Nagar assured that he will make available revised 

statement within three days.  However, instead of sending the information to 

the Oversight Committee, he sent the same to the Headquarters from where 
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this information was forwarded to the Oversight Committee vide e-mail dated 

17.11.2023 which is annexed as Annexure-16. 

 Shri Chaudhary stated that his case is similar to that of M/s Khanna Vivek 

Chemicals Pvt Ltd except that his unit is in operation since 1987.  He has also 

informed that he had obtained NOC from the UPPCB in 1998 for converting 

soluble hazardous chromium waste into safe insoluble granules which he used 

for filling his own low lying plot till the TSDF were established.  After the 

establishment of TSDF he transferred the chromium waste generated by his 

unit to the TSDF regularly for scientific disposal.  He also added that he has 

switched over to the new technology wherein hexavalent chromium waste is 

not generated any more. As this unit was heard, so inspection of its unit site 

was not found necessary.   

 Shri Susheel Chaudhary, representative of M/s Unichem India 

complained that he has been complying with the conditions of the NOC and all  

Environmental Laws from the very beginning, but his unit has been subjected 

to several inquiries/scrutinies  whereas the four units located in district 

Fatehpur but situated at the border of Kanpur, hardly 30 kms from the dump 

site at Rania namely, Ashiana Chemical Pvt Ltd, Ashma Chemical Pvt Ltd, 

Associated Chemicals, and Madhuchandra Chemical Pvt Ltd have never been 

touched although they also produce the same hazardous waste and dumped it 

at this site.  He was explained the limited scope of this inquiry and assured that 

if he gives a written complaint, the Oversight Committee will bring it to the 

notice of the Hon’ble NGT for appropriate action.  Meanwhile, an e-mail  was 

sent to the Member Secretary, UPPCB on 09.11.2023 (Annexure-17A) and 

reminder e-mail on 22.11.2023 (Annexure-17B) asking him to furnish 

information on whether the units were producing basic chrome sulphate, how 

much waste they generate, how much did they dispose through the TSDFs and 

1309



12 | P a g e  

 

where the remaining quantity is lying.  Till the finalization of this report we 

neither received any complaint from M/s Unichem India nor any report from 

the UPPCB in this regard. 

 In the light of above facts it is very clear that the Oversight Committee 

has either not got the relevant information from UPPCB at all or got them very 

late leaving no time for further clarification. With this handicap, the point-wise 

response of this Committee on the issues raised in the letter of Ms Pratibha 

Shukla, which have been mentioned in para-12 of the order of the Hon’ble 

NGT, are as below:  

SL No. Points raised in para-12      

of the order of the 

Hon’ble NGT  

Response of the OSC dated 01.11.2023 

i As per the 3rd para of 

said letter of UPPCB "At 

present the entire area is 

covered by Polythene 

Sheet", the fact is that 

not more than50% area is 

covered up to 

26/09/2022 when the 

rainy season is going to 

over. In this connection, 

the entire money of the 

Govt. i.e. about to Rs 3 

crore approx is to be 

waste that too when the 

shifting of dump to begin 

from 15/10/2022 as per 

the Para (iii) of the said 

letter dated 21/09/2022 

of UPPCB. In this 

connection, a video of 

the dump shooted on 

26/09/2022 is being sent 

to you in pen drive for 

As per Annexure-3 of the report of the 

UPPCB dated 01.11.2023 (Annexure-1),  

till 27.09.2022 70% work was complete. 

Annexure-3 is the letter dated 

27.09.2022,  of the RO written to the DM, 

Kanpur Dehat informing that the work 

would be completed soon.  On being 

asked at the time of inspection about 

when this work was completed, the RO 

informed that the office records do not 

have such information. The Oversight 

Committee during its earlier visit of this 

site on 21.03.2023 had found that except 

the area under excavation, rest was 

covered with HDPE sheets.  Non-covering 

of the entire area by 30.09.2022 is not 

very material as this waste was in open 

for over 46 years.  
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your information and 

perusal. 

ii The UPPCB has exempted 

3 Industries from the 

environmental 

compensation namely (1) 

Unichem India, 

Choubepur, Kanpur 

Nagar (2) Khanna Vivek 

Chemicals (P) Ltd. Panki, 

Kanpur Nagar and (3) IGS 

Chemicals (P) Ltd., 

Mandhna, Kanpur Nagar 

on the basis of hazardous 

waste generated 35% to 

40% of the total chromite 

ore (basic raw material 

containing Cr2O3) 

consumed by the 

industries. 

(i) M/s Unichem India: 

 

 As per Annexure-4 of the report  of 

the UPPCB dated 01.11.2023 (Annexure-

1), this unit had transferred  4019.99 MT 

of chromium waste  to the TSDFs for safe 

disposal whereas the waste generated, as 

per the formula, works out to only 

3423.89 MT for the production period of 

1994 to 2016. As the waste disposal is 

more than the theoretically calculated 

waste quantity, the RO recommended 

and the MS passed the order to exempt 

this unit from imposition of EC. In 

principle, this is acceptable. 

 

 Date wise Information furnished by 

the RO, Kanpur Nagar through MS, UPPCB 

vide his letter 17.11.2023 (Annexure-16) 

shows that this unit has transferred 

1438.27 MT waste to BOWML between 

02.06.2008 to 30.09.2013 and   2606.270 

MT to UPWMP between  02.06.2008 to 

18.07.2016.  Thus, a total waste of 

4044.540 MT was transferred to these 

two TSDFs.   

 

Date wise information furnished by 

the BOWML about the receipt of wastes 

shows that it has processed 1438.270 MT 

of waste of this unit between 10.02.2010 

to 30.09.2013.  Similar information 

received form UPWMP shows that it has 

processed 2804.056 MT of waste 

between June 2008 to 18.07.2016. Thus, 

the total waste processed by these two 

TSDFs is 4278.326 MT.  
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            From the above data received from 

the RO and the TSDFs, the following 

inconsistencies emerge:  

 

(a) As per the report of the RO, Kanpur 

Nagar 2660.270 MT of waste was 

transferred to the UPWMP but only 

2575.270 MT  has been received by 

it. 

 

(b) UPWMP has reported to have 

processed 2804.056 MT of waste 

agaist it’s total receipt of 2575.210 
MT, which is not possible.  

 

(c) At the time of inspection, the 

representative of Unichem had 

stated that he had used the entire 

waste produced till 2007-08 (i.e. 

2705.143 MT) for filling his plot. In 

that case, he had only 1317.778 MT 

of waste to transfer to the TSDFs 

but he transferred 4044.540 MT of 

waste, which is not possible.      

 

(ii)  Khanna Vivek Chemicals Pvt. Ltd : 

In its report dated 01.11.2023, the 

MS UPPCB has stated that this unit has 

been exempted on the basis of report of 

the RO, Kanpur Nagar which is at  

Annexure-5. But Annexure-5 does not 

give any information about the waste 

generation and disposal by this unit. As 

per the information furnished at the time 

of inspection by the RO, Kanpur Nagar, 

this unit produced 908.7156 MT between 

2000-2001 to 2014-2015  

 

As per the information furnished by 

the RO, Kanpur Nagar through MS, UPPCB 
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vide his letter 17.11.2023, this unit has 

transferred 147.068 MT waste between 

17.04.2010 to 28.03.2015 to BOWML and 

553.085 MT to UPWMP between 

29.05.2008 to 08.11.2014.  Thus, a total 

of 700.153 MT of waste was transferred 

in total to these two TSDFs.  

  

The information furnished by the 

BOWML shows that it has processed 

91.253 MT of waste between 17.04.2010 

to 08.11.2014.  Information received from 

UPWMP shows that it has processed 

427.215 MT of waste between   May 2008 

to 08.11.2014.  Thus, the total waste 

processed by these two TSDFS is 518.468 

MT. 

 

From the above data received from 

the RO and the TSDFs, the following 

inconsistencies emerge:  
 

(a) As per the report of the RO, 

553.085 MT of waste was 

received by  the UPWMP but as 

per the report of the UPWMP, it 

has received only 427.215 MT of 

waste. 
 

(b) As per the report of the RO, 

Kanpur Nagar 147.068 MT of 

waste was received by the 

BOWML but as per the report of 

the BOWML, it has received only 

91.253 MT of waste. 
 

(c) Against generation of 908 MT of 

waste it has transferred only 

518 MT to the two TSDFs. Like in 

case of other units, the UPPCB 

should have held this unit 
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responsible for contributing 390 

(=908-518) MT to Rania Legacy 

waste site. 
 

The above facts/inconsistencies in 

data need to be probed before a 

conclusion is drawn about the 

correctness or otherwise of the 

exemption granted to these units from 

the EC. 

 

(iii) M/s IGS Chemicals: 

As the waste generated by M/s IGS 

Chemicals has also been informed to 

be transferred to M/s Waris Chemicals 

Pvt.Ltd. on whom the EC has been 

imposed on total quantity, this is not 

the case of exemption as stated in this 

point.   

iii As per the above ratio 

accepted by the UPPCB in 

case of the above 3 

industries should have 

also been followed in case 

of other basic Chrome 

sulphate industries 

operating in Kanpur 

Nagar, Kanpur Dehat and 

Unnao Districts. 

 Facts of the other Units are different 

than those of the above two units 

(ignoring the inconsistencies in data 

mentioned in the above para) because 

the former have not disposed the HW 

through TSDFs but dumped at unknown 

place which has been taken as the legacy 

dump site at Rania. 

 

iv As per the information to 

me the 2 industries out of 

8 have been storing their 

hazardous waste within 

the factory premises in 

the pucca pit and 

sheds since inception. 

They are Waris Chemicals 

Pvt. Ltd and Heilger 

Chemicals Pvt Ltd.   In my 

opinion, They would have 

 At the time of inspection of the site, 

hazardous chromium waste was found 

stored in the premises of these units. 

Step should be taken by the units as well 

as the UPPCB to get it disposed at the 

earliest. Continued storage of HW at the 

site for such a long time is violation of 

rule 4(3) and 8 (1) of the HW (M&T) 

Rules, 2016. Appropriate action including 

imposition of EC against these units 

should be taken. 
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also been given a chance 

to dispose of the 

hazardous waste to TSDF 

and should have been 

exempted from the 

environmental 

compensation as per the 

above 3 industries 

mention in point No. (ii) 

If the hazardous waste is 

found of the quantity 

already accepted in the 

case of other 3exempted 

Industries. 

So far, the UPPCB has not ascertained as 

to how much of chromium waste is in 

their own storage and how much is 

missing. They can be considered to be the 

contributors to the open Legacy waste 

site at Rania, only if some of the quantity 

that should have been there in their own 

dumping pits is not found to be there. If 

their entire waste is in their premises 

they cannot be held responsible for 

contributing in the legacy waste in at 

Rania. 

 

Civil construction work was being carried 

out in the campus of M/s Waris Chemicals 

Pvt. Ltd. in the vicinity of the chromium 

dump pit for running charity institutions 

in future. Few families were found to be 

living in this campus behind the dump 

shed.  

v As per the information to 

me, the total Chromite 

ore used by all the 8 

industries in question is 

about 57881 MT (Cerulin 

Chemicals Pvt. Ltd. 

19,484.438 MT, Waris 

Chemicals- 6005.00 MT, 

Chandni Chemicals Pvt. 

Ltd.- 8798.00 MT, Amelia 

Textile & Chemicals Pvt. 

Ltd.-3833 MT Heilger 

Chemicals Pvt. Ltd.-7566 

MT, Rukmani Chemicals 

Pvt. Ltd- 1402.590 MT 

and Kalina Chemicals and 

Rehman Chemicals -

10792 MT)as per the 

percentage of hazardous 

waste accepted by 

The report dated 01.11.2023 of the 

UPPCB on this point is evasive in the 

sense that it states that (a) the units have 

not given any specific or relevant 

document in support HW generated by 

them and (b) information given is 

historical and committee cannot verify 

any data as no such records were 

presented before the committee.   

 

Preceding paragraphs, above this table, 

giving the details of deliberation during 

the inspection clearly brings out that all 

the relevant data necessary for 

determining this point are available with 

the office of the ROs or Headquarters of 

the UPPCB. Heilger Pvt Ltd and Waris 

Chemicals Ltd have submitted in writing 

to this committee about existence of total 

27 chromium waste generating industries.  
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UPPCB ie. 40% 

(maximum) of the total 

Chromite Ore consumed 

is 23152 MT.  (Total 

hazardous waste 

generated by 8 

industries). 

Vide e-mail dated 17.11.2023, the 

Committee asked the UPPCB to submit its 

comments on it. But no response has 

been received from the UPPCB till date.  It 

is only logical to think that prior to 

apportioning the EC for dumping HW at 

Rania, the UPPCB must have collected 

these data.   

vi The hazardous waste 

storing in their premises 

by the above 2 industries 

namely Waris Chemicals 

& Heilger Chemicals Pvt. 

Ltd is 5500 MT. 

As per the report dated 01.11.2023 of the 

UPPCB, 4652(3177+1475) MT of HW has 

been accepted to have been found in the 

dumps of these two units in their 

premises.  

vii As per he above if the 

total hazardous waste of 

23152 MT generated and 

minus 5500 MT stored in 

the factory premises, the 

actual hazardous waste 

of 17652 MT may be 

considered to have been 

thrown in the dump. 

 

As we have not received any negation 

from the UPPCB about the existence of 27 

chromium producing industries, we are 

not in a position to verify as to what 

actual quantity of waste was generated 

and by how many units.  

 

At the time of inspection, the Committee 

observed heaps of ash like dark coloured 

waste at the dump site. It appears 

possible that this site would have been 

used as a common dumping site for all 

types of waste. By the time, this issue 

reached the Hon’ble NGT, about 95,000 

MT of waste got accumulated at the site 

which included 18,500 (23,152-4,652) MT 

of chromium waste also. On testing, this 

entire quantity of 95,000 of waste lying at 

the site was found contaminated with 

chromium and have been remediated, 

therefore, determining the total EC 

amount on the basis of this entire 

quantity is justified.  Its apportionment 

should be done amongst all the producers 

of chromium waste since 1976, excluding 

those who have stored entire waste 

viii As per the said letter 

dated 21/09/2022 of 

UPPCB the total 

hazardous waste 

assessed at Rania Dump, 

Kanpur Dehat is 85008 

MT, then the balance of 

waste i.e. 67356 MT 

(85008 MT assessed - 

17652 MT actual thrown) 

have been thrown by the 

other persons/industries 

since in the year 1976 the 

existence of the dump. 
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generated by them in their own premises 

or got the entire quantity disposed 

through the TSDFs, in the proportion of 

their contribution.  This point still needs 

to be determined by the UPPCB, 

particularly, in the light of the 

representation that there were 27 such 

units but only 11 have been considered 

for scrutiny. Without this complete justice 

cannot be done in the matter.   

ix In the eye of justice of 

the land, it is not justified 

to levy the environmental 

compensation of the 

other culprits to the 

industries in question. 

Same as discussed above. 

x It is also relevant that the 

said case as per O.A. No 

985/2019 and O.A. 

No.986/2019 is time- 

barred and needs to be 

rejected by your honours. 

No comments required.    

 

   

27-Nov-23

X Anant Kumar Singh

Anant Kumar Singh

Member, Oversight Committee

Signed by: Anant Kumar Singh      

27-Nov-23

X SVS Rathore

Justice SVS Rathore

Chairman, Oversight Committee

Signed by: SURENDRA VIKRAM SINGH RATHORE  

 

 

Nov 27, 2023 
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Action taken report in compliance of Hon’ble NGT order dated 16.05.2023 in the matter of O. A. No. 

985/2019 in Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh with 986/2019 in 

Re: Water Pollution at Rania, Kanpur Dehat and Rakhi Mandi, Kanpur, Uttar Pradesh. 

 
Hon’ble National Green Tribunal, Principal Bench, New Delhi vide its order dated 16 May 2023 in the 
matter of O. A. No. 985/2019 in Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh with 

986/2019 in Re: Water Pollution at Rania, Kanpur Dehat and Rakhi Mandi, Kanpur, Uttar Pradesh passed 

order for verification by the State PCB and Oversight committee with reference to ground situation and 

remedial measures taken. Relevant para of Hon’ble NGT order is as below- 

 
…….12. We have further considered the matter. Before proceeding further, we may also note contents of letter dated 

27.09.2022 received from Ms. Pratiba Shukla, Minister of State, Mahila Kalyan Bal Vikas and Pushtahar as follows:- 

“I refer the letter No. H82151/C-2/NGT-46/2021 dated 21/09/2022 submitted by UP Pollution Control 

Board (UPPCB) to the Hon'ble NGT in case of hazardous dump existing at Rania, Kanpur Dehat which is incorrect 

and misleading as per the following points :- 

(i) As per the 3rd para of said letter of UPPCB "At present the entire area is covered by Polythene 

Sheet", the fact is that not more than 50% area is covered upto 26/09/2022 when the rainy season 

is going to over. In this connection, the entire money of the Govt. i.e. about to Rs.3 crore approx is 

to be waste that too when the shifting of dump to begin from 15/10/2022 as per the para (iii) of the 

said letter dated 21.09.2022 of UPPCB. In this connection, a video of the dump shooted on 

26/09/2022 is being sent to you in pen drive for your information and perusal. 

(ii) The UPPCB has exempted 3 Industries from the environmental compensation namely (1) Unichem 

India, Choubepur, Kanpur Nagar (2) Khanna Vivek Chemicals (P) Ltd. Panki, Kanpur Nagar and 

(3) IGS Chemicals (P) Ltd., Mandhna, Kanpur Nagar on the basis of hazardous waste generated 

35% to 40% of the total chromite ore (basic raw material containing Cr203) consumed by the 

industries. 

(iii) As per the above ratio accepted by the UPPCB in case of the above 3 industries should have also 

been followed in case of other basic crome sulphate industries operating in Kanpur Nagar, Kanpur 

Dehat and Unnao Districts. 

(iv) (iv) As per the information to me the 2 industries out of 8 have been storing their hazardous waste 

within the factory premises in the pucca pit and sheds since inception. They are Waris Chemicals 

Pvt. Ltd and Heilger Chemicals Pvt. Ltd. In my opinion, They would have also been given a chance 

to dispose off the hazardous waste to TSDF and should have been exampted from the environmental 

compensation as per the above 3 industries mention in point No.(ii) if the hazardous waste is found 

of the quantity already accepted in the case of other 3 exempted industries. 

(v) As per the information to me, the total Chromite ore used by all the 8 industries in question is about 

57881 MT (Cerulin Chemicals Pvt. Ltd.- 19,484.438 MT, Waris Chemicals-6005.00 MT, Chandni 

Chemicals Pvt. Ltd.- 8798.00 MT, Amelia Textile & Chemicals Pvt. Ltd.-3833 MT Heilger 

Chemicals Pvt. Ltd.-7566 MT, Rukmani Chemicals Pvt. Ltd- 1402.590 MT and Kalina Chemicals 

and Rehman Chemicals - 10792 MT) as per the percentage of hazardous waste accepted by UPPCB 

ie. 40% (maximum) of the total Chromite Ore consumed is 23152 MT (Total hazardous waste 

generated by 8 industries). 

(vi) The hazardous waste storing in their premises by the above 2 industries namely Waris Chemicals 

& Heilger Chemicals Pvt. Ltd. is 5500 MT 

(vii) As per the above if the total hazardous waste of 23152 MT generated and minus 5500 MT stored 

in the factory premises, the actual hazardous waste of 17652 MT may be considered to have been 

thrown in the dump. 

(viii) As per the said letter dated 21/09/2022 of UPPCB the total hazardous waste assessed at Rania 

Dump, Kanpur Dehat is 85008 MT, then the balance of waste i.e. 67356 MT (85008 MT assessed 

- 17652 MT actual thrown) have been thrown by the other persons/industries since in the year 1976 

the existence of the dump. 

Annexure-1
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(ix) In the eye of justice of the land, it is not justified to levy the environmental compensation of the 

other culprits to the industries in question. 

(x) It is also relevant that the said case as per O.A No 985/2019 and O.A. No.986/2019 is time barred 

and needs to be rejected by your honours. 

 
I, therefore, request you to please get all the information and justifications from the UPPCB before passing 

the order in the case.” 

13. We have considered the matter further with the help of learned Amicus, Ms. Katyayni and learned Counsel for 

the State PCB. The comments of the Minister of State for Women Welfare and Child Development, UP, need 

verification by the State PCB and Oversight Committee with reference to ground situation and remedial measures 

taken.” 

Copy of the reference NGT order is annexed as Annexure no. 1. 
 

In compliance of referenced NGT order dated 16.05.2023, Chairmen UPPCB has constituted a joint 

committee vide order dated 13.07.2023 comprising following members: 

1. Nominated representative by Director, NMCG, New Delhi 

2. Nominated representative by Member Secretary, CPCB, 

3. Nominated Administrative Officer by District Magistrate, Kanpur Dehat and 

4. Regional officer, UPPCB, Kanpur Dehat 
 

Copy of the order dated 13.07.2023 is annexed as Annexure no. 2. 
 

Contaminated site and industrial inspection carried out by the Joint Committee dated on 29.08.2023. Based 

on the scrutinization of records available in Regional Office, Kanpur Dehat and site visit the following facts 

are delineated: - 
 

Sl 
No. 

Question Reply/Justification 

(i) As per the 3rd para of said letter of UPPCB " 

At present the entire area is covered by 

Polythene Sheet", the fact is that not more than 

50% area is covered up to 26/09/2022 when the 

rainy season is going to over. In this 

connection, the entire money of the Govt. i.e. 

about to Rs 3 crore approx is to be waste that 

too when the shifting of dump to begin from 

15/10/2022 as per the Para (iii) of the said letter 

dated 21/09/2022 of UPPCB. In this 

connection, a video of the dump shooted on 

26/09/2022 is being sent to you in pen drive for 

your information and perusal. 

In the reference of aforesaid letter point no. it was 

informed that (i), the duty was assigned to 

UPSIDA to cover the entire area of contaminated 

site by polyethene sheet. vide letter no.- 

1478/Gen./R-130/ 2022, dated 27.09.2022 of 

UPPCB, Regional Officer, Kanpur Dehat, 

approx. 70% contaminated were covered with 

Polyethene till September 2022. Letter is 

attached as annexure-3 for reference. 

However, as the said activity was done by 

UPSIDA and already completed in September 

2022, the committee could not verify the facts. 

As on date of visit of committee, the dump has 

already been excavated, so committee cannot 

comment on this fact. 
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(ii) The UPPCB has exempted 3 Industries from 

the environmental compensation namely (1) 

Uni chem India, Choubepur, Kanpur Nagar (2) 

Khanna Vivek Chemicals (P) Ltd. Panki, 

Kanpur Nagar and (3) IGS Chemicals (P) Ltd., 

Mandhna, Kanpur Nagar on the basis of 

hazardous waste generated 35% to 40% of the 

total chromite ore (basic raw material 

containing Cr2O3) consumed by the industries. 

Hazardous waste generated about 35% to 40% 

from total Chromite ore consumed by industries. 

Exemption of above three industries (M/s Uni 

Chem India, Choubepur, Kanpur Nagar, M/s 

Khanna Vivek Chemicals (P) Ltd. Panki, Kanpur 

Nagar and M/s IGS Chemicals (P) Ltd., 

Mandhna, Kanpur Nagar) from environmental 

compensation was based on the recommendation 

of Regional Office, UPPCB, Kanpur Nagar and 

the documents provided by the industries. 

Communication letter and action taken report 

from Regional Officer, UPPCB, Kanpur Dehat is 

attached as Annexure-4 & 5 for reference. 

The above information has been provided by 

UPPCB. Committee has no comments on this. 

(iii) As per the above ratio accepted by the UPPCB 

in case of the above 3 industries should have 

also been followed in case of other basic 

Chrome sulphate industries operating in 

Kanpur Nagar, Kanpur Dehat and Unnao 

Districts. 

The ratio of waste generated by the three 

industries- M/s Unichem India, Choubepur, 

Kanpur Nagar, M/s Khanna Vivek Chemicals (P) 

Ltd. Panki, Kanpur Nagar and M/s IGS 

Chemicals (P) Ltd. Mandhna, Kanpur Nagar. , 

are based on the documents provided by said 

industries before the Officials of Regional 

Office, UPPCB Kanpur Nagar during their 

inspection. Annexure-4 & 5 may be referred 

for reference. 

Same as given in para (ii). 

(iv) As per the information to me the 2 industries 

out of 8 have been storing their hazardous waste 

within the factory premises in the pucca pit and 

sheds since inception. They are Waris 

Chemicals Pvt. Ltd and Heilger Chemicals Pvt. 

Ltd.. In my opinion, They would have also been 

given a chance to dispose off the hazardous 

waste to TSDF and should have been exempted 

from the environmental compensation as per 

the above 3 industries mention in point No. (ii) 

Two industries M/s Waris Chemicals Pvt Ltd, 

Khan chandpur, Rania, Kanpur Dehat and M/s 

Hilger Chem Pvt Ltd, Village- Chiraura, Raipur, 

Kanpur Dehat were already requested, dispose 

Hazardous Waste stored in their premises 

through TSDF. But both of the said industries 

have stored the hazardous waste in premises 

instead of disposing through TSDFs in the past. 

Hence, prima facia seems that industries are 

doing this deliberately. 
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 If the hazardous waste is found of the quantity 

already accepted in the case of other 3 

exempted Industries. 

“…As per the Rule 8 (1) of the HW(M&T) Rules 

2016, it is obligatory to the generator of 

hazardous waste to not store the waste dispose of 

beyond the stipulated time period of ninety days. 

As per Rule 4 (3) of the HOWM Rule 2016, the 

hazardous waste generated in the establishment 

shall be sent to the authorized disposal facility...” 

as two authorised TSDFs is operating in district- 

Kanpur Dehat since 2005 and 2006. The units 

have not taken any initiative to dispose off their 

Hazardous Waste which indicates that industries 

are purposefully doing. Revised environmental 

compensation may be imposed to the defaulting 

units which are intensely stored their Hazardous 

waste in their premises. 

Committee verified the fact and observed that 

dumps of chromium waste is stored in the 

premises of  industries and has not been 

disposed yet. 

(v) As per the information to me, the total 

Chromite ore used by all the 8 industries in 

question is about 57881 MT (Cerulin 

Chemicals Pvt. Ltd. 19,484.438 MT, Waris 

Chemicals- 6005.00 MT, Chandni Chemicals 

Pvt. Ltd.- 8798.00 MT, Amelia Textile & 

Chemicals Pvt. Ltd.-3833 MT Heilger 

Chemicals Pvt. Ltd.-7566 MT, Rukmani 

Chemicals Pvt. Ltd- 1402.590 MT and Kalina 

Chemicals and Rehman Chemicals -10792 MT) 

as per the percentage of hazardous waste 

accepted by UPPCB ie. 40% (maximum) of the 

total Chromite Ore consumed is 23152 MT 

(Total hazardous waste generated by 8 

industries). 

In the reference of aforesaid letter point no. (v), 

as per the said letter dated 21/09/2022 of UPPCB 

the total hazardous waste assessed at Rania 

Dump, Kanpur Dehat is 85008 MT, then the 

balance of waste i.e. 67356 MT (85008 MT 

assessed - 17652 MT actual thrown) have been 

disposed by the other persons/industries since 

1976 of their existence. Letter submitted by 

petitioner before the Hon’ble NGT in which 

claims that total Chromite ore of 57,881 MT have 

been used by 8 industries (Cerulin Chemicals Pvt 

Ltd.- 19484.438 MT, Waris Chemicals- 6005.00 

MT, Chandni Chemicals Pvt. Ltd.-8798.00 MT, 

Amelia Textile and Chemicals Pvt Ltd- 3833.00 

MT, Helizer Chemicals Pvt Ltd- 7566.00 MT, 

Rukmani Chemicals Pvt Ltd- 1402.59, Kalina 

Chemicals and Rehman Chemicals- 10792.00 

MT). 
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  As per an estimation 40% (maximum) of 

total waste generated during BCS production, 

which has been concluded by UPPCB based on 

certain facts and the actual waste generated by 

the 8 industries was 23152 MT. 

Any specific or relevant documents have 

not been provided by said industries in support of 

hazardous waste generation claimed by the units. 

The quantity of waste generated by three 

industries, which is mentioned in reference no. 

(iii) are based on documents provided by units for 

manufacturing details to Regional Office, 

UPPCB, Kanpur Nagar. 

“…As per the Rule 8 (1) of the HW(M&T) 

Rules 2016, it is obligatory to the generator of 

hazardous waste to not store the waste dispose of 

beyond the stipulated time period of ninety days. 

As per Rule 4 (3) of the HW(M&T) Rules 2016, 

the hazardous waste generated in the 

establishment shall be sent to the authorized 

disposal facility...” 

The units have to comply with the 

HW(M&T) Rules 2016. Whereas the units have 

failed to comply with the rules and related 

guideline developed by the Government, 

therefore Environmental Compensation must be 

imposed to the defaulter units. 

The information given is historical and 

committee cannot verify any data as, no such 

records were presented before the committee. 

(vi) The hazardous waste storing in their premises 

by the above 2 industries namely Waris 

Chemicals & Heilger Chemicals Pvt. Ltd. is 

5500 MT 

In the reference of aforesaid letter point no. (vi), 

as far as the action taken report dated 23.05.2022 

(Annexure- 5) concerned, U.P. Pollution 

Control Board considered the representation of 

industries and report was sought from Regional 

Officer, Kanpur Dehat. Regional Officer, Kanpur 

Dehat has sent the site inspection reports of 06 
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  industries on 13-07-2021. During inspection the 

chromium waste 1475 MT and 3177 MT was 

found stored in M/s Waris Chemicals Pvt Ltd, 

Khanchandpur, Rania, Kanpur Dehat and M/s 

Hilger Chemicals Pvt Ltd, Village- Chiraura 

Raipur, Kanpur Dehat respectively. 

Joint committee inspected M/s Waris 

Chemicals Pvt Ltd, Khan chandpur, Rania, 

Kanpur Dehat, on dated 29.08.2023 and 

19.09.2023, found that the hazardous waste is 

stored in partially covered shed in pacca pits. The 

storage shed of the Hazardous waste has been 

broken at many places due improper and illegal 

storage and non disposal into TSDF site. The 

seepage took place from stored Hazardous waste 

site within premises. Unscientific storage of 

Hazardous waste by the occupier may pose risk 

to the surrounding environment and human 

health and its violation of Rule- 4 (2) and Rule 4 

(6)(a) HW(M&T) Rules 2016. 

During visit it was informed that 

construction work has been taken place on 

contaminated land without prior information 

to SPCB. Samples were collected from the 

premises of M/s Waris Chemicals Pvt. Ltd., 

Khanchandpur and got analyzed for the 

Chromium (Hexavalent). The concentration 

of Chromium (Hexavalent) found in Sample 

(1)- 239.27 mg/l and Sample (2)- 17.39 mg/l 

(Annexure- 6), which is quite high and has got 

high potential of contamination. Test Report 

is attached as Annexure-6 for reference. 

Industry  named  as  M/s  Hilger 

Chemicals Pvt Ltd, Village- Chiraura Raipur, 

Kanpur Dehat was found closed during visit. 
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  Regional Officer, UPPCB, Kanpur, Dehat had 

telephonic conversation many times with the 

owner of industry, he informed that he is out 

of the station and requested to postpone the 

inspection. Eventually on 19.09.2023 site 

inspection carried out with Regional Director, 

CPCB, Lucknow, in compliance of Hon’ble 
NGT Order in time bound manner and again 

joint committee unable to verify the claim 

made by the unit as it (M/s Hilger Chemicals 

Pvt Ltd, Village- Chiraura Raipur, Kanpur 

Dehat) was found closed. 

(vii) As per the above if the total hazardous waste of 

23152 MT generated and minus 5500 MT 

stored in the factory premises, the actual 

hazardous waste of 17652 MT may be 

considered to have been thrown in the dump 

Letter submitted by petitioner before the Hon’ble 

NGT, according to the letter actual hazardous 

waste of 17652 MT generated by 8 industries 

have been thrown in dump site and contaminated 

the nearby areas due to its toxic nature. 

Committee verified the fact that dumps of 

chromium waste is stored in the premises of 

industry and contamination has been spread 

in nearby areas. The same was clearly visible 

due to yellowish green tint of the soil. 

(viii) As per the said letter dated 21/09/2022 of 

UPPCB the total hazardous waste assessed at 

Rania Dump, Kanpur Dehat is 85008 MT, then 

the balance of waste i.e. 67356 MT (85008 MT 

assessed - 17652 MT actual thrown) have been 

thrown by the other persons/ industries since in 

the year 1976 the existence of the dump. 

The quantity of 85008 MT have assessed by 

CPCB after dimensional assessment of 

contaminated site of Khanchandpur, Rania, 

Kanpur Dehat and disposed the same by 02 

TSDF M/s Bharat Oil and Waste Management 

Ltd. and M/s U.P. Waste Management (A 

Division of Re- sustainability Ltd.), Kumbhi 

Kanpur Dehat. Further about 10000 MT waste 

was found by Joint Inspection on dated 

19.05.2023 out of which approx. 9250 MT Waste 

has been lifted. All the time of Joint Inspection 

dated  29.08.2023  and  19.09.2023,  it  was 

observed that scrapping of surface is required and 
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  on various places waste is still lying (approx. 

10000 MT) required to be disposed into TSDF 

site. 

Committee could see and agree that scrapping 

of surfaces/ removal of more contaminates 

may be required as waste has spread in 

multiple areas. 

It was also told by locals that in the past 

chrome contaminated waste has been used as 

filling material about 30-40 years ago in low 

lying areas and there may be multiple 

contaminated site where this waste has been 

used as filled material, However committee 

could not verify the claims. 

(ix) In the eye of justice of the land, it is not justified 

to levy the environmental compensation of the 

other culprits to the industries in question. 

Joint committee was constituted dated 

13.07.2023 to verify the prayer submitted by 

petitioner before the Hon'ble NGT and after 

completing the visit committee concluded that 

the eight industries mentioned in point no. 05 of 

aforesaid letter, none of them provided relevant 

and factual data in support of their claim. It seems 

that units are not willing to disposed off 

hazardous waste in scientific manner which may 

causes contamination in soil as well as 

groundwater. Therefore, the EC calculated by 

SPCB required to be imposed. 

As EC was calculated by SPCB, committee 

cannot comment on EC calculation. 

(x) It is also relevant that the said case as per O.A 

No 985/2019 and O.A. No.986/2019 is time 

barred and needs to  be rejected by your 

honours. 

No comment 
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M/s Waris Chemicals Pvt Ltd found stored the hazardous waste inside the industry premises, 

which may pose serious hazard to surrounding area which includes contamination the soil and groundwater. 

Photograph has been taken during visit are self-explanatory. 

 
Photographs taken by the Joint Committee during the visit. 

 

  

Photo 1. Storage of Hazardous Waste in partially covered shed 

by M/s Waris Chemicals Pvt. Ltd. 

Photo 2. Spread of Hazardous Waste in the premises of M/s 

Waris Chemicals Pvt. Ltd. 

 

 
Photo 3. Contamination over the wall of covered shed of Waris 

Chemicals Pvt. Ltd. 

 

Photo 4. Contamination with in the premises of M/s Waris 

Chemicals Pvt. Ltd. 
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It is requested before to the Hon’ble NGT to direct the Occupier of Industry M/s Waris Chemicals 

Pvt Ltd and M/s Hilger Chem Pvt Ltd to safely dispose the waste through TSDF as soon as possible in 

scientific way under the supervision of sub- committee constituted earlier for disposal of waste from Khan 

chandpur contaminated site to prevent the further environmental contamination in surrounding area. 

 
UPPCB has imposed Environmental Compensation of Rs. 280.1 cr. against 8 defaulted units considering 

the appeal filed by the different concern unit vide appeal no. 14, 15, 16, 17 and 18, of 2020. 

The detail of the revised Environmental Compensation is as under: 
 

 Operational 

Period

”

  1 

 
eS0 ls:yhu dsfedYl izk0fy0] 
[kkupUniqj] jfu;ka] dkuiqj nsgkr   

1990 to Oct 

2005 (180 

month) 

19488.874 876999345 - 

2 eS0 okfjl dSfedy izk0fy0] 
[kkupUniqj jfu;ka] dkuiqj nsgkr 

1994 to Oct 

2005 NOC 

dated 05.09.1994 

(134 month) 

9854.512 443453042 253968750 

3 eS0 pkanuh dsfedYl izk0fy0 [kkupUniqj] 
jfu;ka] dkuiqj nsgkrA  

1999 to Oct 

2005 NOC 

dated 

12.08.1999 (75 

month) 

6090.273 274062295 230931000 

4 eS0 vfefygk VsDlVkbYl ,.M dsfedYl 
izk0fy0]  23] [kkupUniqj jfu;ka] dkuiqj 
nsgkrA  

2001 to Oct 

2005 NOC 

dated 11.09.2001 

(40 month) 

3248.146 146166557 11925000 

Photo 6. Aerial view of M/s Hilzer Chemicals Pvt. Ltd. Photo 5. Closed main gate of M/s Hilzer Chemicals Pvt. Ltd. 
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5 eS0 fgYtj dse izk0fy0] xzke&fpjkSjk] 
jk;iqj] jfu;ka] dkuiqj nsgkr 

1995 to Oct 

2005 (124 

month) 

8804.744 396213484 255234375 

6 eS0 :de.kh dsfedYl izk0fy0] jfu;ka] 
dkuiqj nsgkrA  

 

31.08.1996 to 

Oct 2005 NOC 

dated 31.08.1996 

(110 month) 

10421.134 468951039 136956375 

7 eS0 dyhuk dsfedYl izk0] xzke&ekyks] 
th0Vh0 jksM] pkScsiqj] dkuiqj uxj 

24.09.1999 to 

21.10.2005 (74 

months) 

4006.046 180272088 - 

8 eS0 Hkkjr dsfedy m|ksx] C/o Jherh 
rjUuqe Qkfrek] W/o Jh lgkcqn~nhu ,oa 
Jh lgkcqn~nhu S/o eks0 uQhl] 39@72] 
ekftn vgen jksM] dkuiqj uxj ,oa Jh 
b¶rsdk:y vehu] Jh bdcky ,glku] Jh 
odk:y vehu  

567 days 311.270 14007150 - 

  dqy ;ksx      62225 MT     280,01, 25000  

 

Point wise clarification made before the Hon’ble NGT for consideration. Further, based on the visit made 

by the Joint Committee the following additional facts is being submitted for the consideration of Hon’ble 
NGT. 

1. Assessment of the Actual quantum of the HZ waste is stored by M/s Waris Chemicals Pvt. Ltd 

required to be carried out under the supervision of sub committee constituted dated 26.05.2022. 

2. M/s Heilger Chemicals Pvt. Ltd. required to be re-inspected for the actual assessment of stored HZ 

waste within their premises. 

3. All the concerned units required to disposed off their stored HZ Waste as per the provision of HZ 

Waste Management rules 2016 on priority basis to prevent the further deuteriations of surrounding 

environment. 

 

 

 

 

 

                                                                                                       
                (Sandesh Kumar)      (Ashutosh Pandey)        (Surabhi Sharma)               (Dr. Praveen Kumar)                 (Dr. D.K. Soni) 

                        J.E                              R.O                      S.D.M, Akbarpur            Director (Tech.), NMCG       Regional Director, CPCB 
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oversight committee <oversightcommitteeg@gmail.com>

Information required during the visit dated 08.11.2023-Unichem Waste Lifting Details
UPWMP <upwmp@resustainability.com> Thu, Nov 23, 2023 at 11:38 AM
Reply-To: upwmp@resustainability.com
To: oversightcommitteeg@gmail.com

Respected Sir/Ma’am,

Please find the attached sheet for your kind perusal.

 

Regards
U�ar Pradesh Waste Management Project

 

Re Sustainability Limited  |  UPWMP |  Plot No 672 on NH-2| Sikandra Road, Village Kumbhi | Tehsil Akbarpur | Kanpur Dehat U.P | India |  M:
+919335745566 |  upwmp@resustainability.com

 

 

Unichem waste lifting details 2008 to 2016-17.xlsx
28K

Annexure-5A
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S.No Date Month Year
Manifest 

No.
Region

Membership 

No.
Generator Name Waste Type Qty

Disposal 

Qty

1 Jun FY 08-09 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 36.460 DLF

2 Aug FY 08-09 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 12.265 LAT

3 09/11/2008 Sep FY 08-09 2155 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.620 DLF

4 09/11/2008 Sep FY 08-09 2156 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 9.605 DLF

5 30/9/2008 Sep FY 08-09 2157 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 9.270 DLF

6 10/03/2008 Oct FY 08-09 2158 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 9.650 DLF

7 21/11/2008 Nov FY 08-09 2159 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.600 DLF

8 24/11/2008 Nov FY 08-09 2160 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 6.015 DLF

9 12/01/2009 Jan FY 08-09 1921 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.120 DLF

10 12/01/2009 Jan FY 08-09 1922 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 12.980 DLF

11 12/01/2009 Jan FY 08-09 1923 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.575 DLF

12 12/01/2009 Jan FY 08-09 1924 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 11.655 DLF

13 12/01/2009 Jan FY 08-09 1926 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 11.045 DLF

14 12/01/2009 Jan FY 08-09 1925 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 11.115 DLF

15 13/01/2009 Jan FY 08-09 1927 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.385 DLF

16 13/01/2009 Jan FY 08-09 1928 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.605 DLF

17 13/01/2009 Jan FY 08-09 1930 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.785 DLF

18 13/01/2009 Jan FY 08-09 1929 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.535 DLF

19 15/01/2009 Jan FY 08-09 1932 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 11.995 DLF

20 15/01/2009 Jan FY 08-09 1933 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.820 DLF

21 15/01/2009 Jan FY 08-09 1934 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 12.085 DLF

22 15/01/2009 Jan FY 08-09 1935 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.280 DLF

23 16/01/2009 Jan FY 08-09 1931 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.890 DLF

24 16/01/2009 Jan FY 08-09 1936 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 9.475 DLF

25 16/01/2009 Jan FY 08-09 1937 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.490 DLF

26 16/01/2009 Jan FY 08-09 1938 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 9.915 DLF

27 17/01/2009 Jan FY 08-09 1940 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 11.520 DLF

28 17/01/2009 Jan FY 08-09 1939 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 9.285 DLF

29 27/04/2011 Apr FY 11-12 9331 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 13.510 DLF

30 28/04/2011 Apr FY 11-12 9332 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 12.610 DLF

31 30/04/2011 Apr FY 11-12 9333 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 19.100 DLF

32 02/05/2011 May FY 11-12 9334 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 22.210 DLF

33 02/05/2011 May FY 11-12 9335 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 21.140 DLF

34 03/05/2011 May FY 11-12 8717 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 17.890 DLF

35 03/05/2011 May FY 11-12 9568 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 13.790 DLF

36 04/05/2011 May FY 11-12 9626 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.140 DLF

37 04/05/2011 May FY 11-12 9627 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 13.700 DLF

38 24/06/2011 Jun FY 11-12 8718 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.090 DLF

39 25/06/2011 Jun FY 11-12 8719 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 11.430 DLF

40 27/06/2011 Jun FY 11-12 10239 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 9.530 DLF

41 28/06/2011 Jun FY 11-12 10240 Chaubepur 5 Unichem India Ltd. E.T.P SLUDGE 7.980 DLF

42 30/06/2011 Jun FY 11-12 10241 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 12.030 DLF

43 04/07/2011 Jul FY 11-12 10236 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 9.250 DLF

44 05.05.2015 May FY 15-16 26821 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.230 DLF

45 08.04.2015 Apr FY 15-16 23511 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.600 DLF

46 08.05.2015 May FY 15-16 26822 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.775 DLF

47 09.04.2015 Apr FY 15-16 26730 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.820 DLF

48 09.05.2015 May FY 15-16 26823 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.540 DLF

49 09.05.2015 May FY 15-16 26824 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.850 DLF

50 10.04.2015 Apr FY 15-16 26729 Chaubepur 5 Unichem India Ltd. ETP SLUDGE 7.570 DLF

51 11.04.2015 Apr FY 15-16 26721 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.330 DLF

52 12.05.2015 May FY 15-16 26825 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.455 DLF

53 13.04.2015 Apr FY 15-16 23512 Chaubepur 5 Unichem India Ltd. ETP SLUDGE 7.270 DLF

54 13.04.2015 Apr FY 15-16 23513 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.645 DLF

55 13.05.2015 May FY 15-16 26826 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.690 DLF

56 14.05.2015 May FY 15-16 26827 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.395 DLF

81

1379



57 15.04.2015 Apr FY 15-16 23514 Chaubepur 5 Unichem India Ltd. ETP SLUDGE 7.125 DLF

58 15.05.2015 May FY 15-16 26828 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.850 DLF

59 16.04.2015 Apr FY 15-16 23515 Chaubepur 5 Unichem India Ltd. ETP SLUDGE 7.625 DLF

60 16.05.2015 May FY 15-16 26829 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.210 DLF

61 17.04.2015 Apr FY 15-16 23516 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.450 DLF

62 19.05.2015 May FY 15-16 26830 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.435 DLF

63 20.04.2015 Apr FY 15-16 23517 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.600 DLF

64 20.05.2015 May FY 15-16 23523 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.240 DLF

65 21.04.2015 Apr FY 15-16 23518 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.450 DLF

66 22.04.2015 Apr FY 15-16 23519 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.820 DLF

67 23.04.2015 Apr FY 15-16 26722 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.650 DLF

68 23.04.2015 Apr FY 15-16 26723 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.530 DLF

69 28.4.2015 Apr FY 15-16 26724 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.280 DLF

70 29.4.2015 Apr FY 15-16 26725 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.550 DLF

71 30.04.2015 Apr FY 15-16 26726 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.280 DLF

72 4.05.2015 May FY 15-16 26727 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.750 DLF

73 5.05.2015 May FY 15-16 26728 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.550 DLF

74 11/12/2010 Nov FY 2010-11 07866 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 15.770 DLF

75 11/12/2010 Nov FY 2010-11 07867 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 9.600 DLF

76 11/12/2010 Nov FY 2010-11 07868 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 9.590 DLF

77 03/08/2010 Sep FY 2010-11 04776 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 12.310 DLF

78 13/11/2010 Nov FY 2010-11 07869 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 16.450 DLF

79 13/11/2010 Nov FY 2010-11 07870 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 16.040 DLF

80 14/03/2011 Mar FY 2010-11 07632 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 27.160 DLF

81 15/11/2010 Nov FY 2010-11 07871 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.510 DLF

82 15/11/2010 Nov FY 2010-11 07873 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.650 DLF

83 15/11/2010 Nov FY 2010-11 07872 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 15.680 DLF

84 16/11/2010 Nov FY 2010-11 6234 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.090 DLF

85 16/11/2010 Nov FY 2010-11 7875 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 11.390 DLF

86 16/11/2010 Nov FY 2010-11 7874 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 16.980 DLF

87 17/08/2010 Aug FY 2010-11 04774 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 27.250 DLF

88 17/08/2010 Aug FY 2010-11 04775 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 15.040 DLF

89 17/11/2010 Nov FY 2010-11 7656 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 12.850 DLF

90 20/01/2011 Jan FY 2010-11 08331 Chaubepur 5 Unichem India Ltd. E.T.P. SLUDGE 12.880 DLF

91 21/01/2011 Jan FY 2010-11 08332 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 12.640 DLF

92 22/01/2011 Jan FY 2010-11 08334 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.200 DLF

93 22/01/2011 Jan FY 2010-11 08333 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 27.560 DLF

94 24/01/2011 Jan FY 2010-11 08335 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 30.960 DLF

95 24/01/2011 Jan FY 2010-11 00 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 31.060 DLF

96 25/01/2011 Jan FY 2010-11 08336 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 22.510 DLF

97 28/01/2011 Jan FY 2010-11 08337 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 12.210 DLF

98 28/02/2011 Feb FY 2010-11 08339 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 14.230 DLF

99 28/02/2011 Feb FY 2010-11 08340 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 23.526 DLF

100 28/02/2011 Feb FY 2010-11 08272 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 11.120 DLF

101 28/02/2011 Feb FY 2010-11 08271 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 30.950 DLF

102 03/12/2009 Dec FY09-10 04908 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 16.170 DLF

103 07/12/2009 Dec FY09-10 04909 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 16.630 DLF

104 07/12/2009 Dec FY09-10 04910 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.020 DLF

105 07/12/2009 Dec FY09-10 05016 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.280 DLF

106 07/12/2009 Dec FY09-10 05017 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 16.610 DLF

107 08/12/2009 Dec FY09-10 05018 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 16.440 DLF

108 08/12/2009 Dec FY09-10 05019 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.240 DLF

109 09/12/2009 Dec FY09-10 04771 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.260 DLF

110 23/11/2009 Nov FY09-10 04901 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.040 DLF

111 25/11/2009 Nov FY09-10 04902 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 13.080 DLF

112 25/11/2009 Nov FY09-10 04903 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 14.940 DLF

113 26/11/2009 Nov FY09-10 04904 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.700 DLF

114 27/11/2009 Nov FY09-10 04905 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.890 DLF
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115 27/11/2009 Nov FY09-10 04907 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 10.080 DLF

116 28/11/2009 Nov FY09-10 04906 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 15.510 DLF

117 04/06/2013 Apr FY13-14 17036 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 20.640 LAT

118 04/09/2013 Apr FY13-14 16886 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 21.470 LAT

119 04/11/2013 Apr FY13-14 16611 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 22.030 LAT

120 20/04/2013 Apr FY13-14 17273 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 15.680 DLF

121 02.12.2013 Dec FY13-14 19174 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.025 DLF

122 03.12.2013 Dec FY13-14 19175 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.210 DLF

123 04.12.2013 Dec FY13-14 19176 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.815 DLF

124 05.12.2013 Dec FY13-14 19138 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.245 DLF

125 06.12.2013 Dec FY13-14 19139 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.145 DLF

126 07.12.2013 Dec FY13-14 20980 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.275 DLF

127 03.02.2014 Feb FY13-14 21323 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.060 DLF

128 04.02.2014 Feb FY13-14 21011 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.025 DLF

129 05.02.2014 Feb FY13-14 21010 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.115 DLF

130 06.02.2014 Feb FY13-14 21346 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.080 DLF

131 07.02.2014 Feb FY13-14 21324 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.885 DLF

132 08.02.2014 Feb FY13-14 21347 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.935 INC

133 1.02.2014 Feb FY13-14 19104 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.155 DLF

134 10.02.2014 Feb FY13-14 21348 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.145 DLF

135 11.02.2014 Feb FY13-14 21325 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.055 DLF

136 12.02.2014 Feb FY13-14 21349 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.040 DLF

137 13.02.2014 Feb FY13-14 20976 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.200 DLF

138 14.02.2014 Feb FY13-14 20977 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.030 DLF

139 17.02.2014 Feb FY13-14 20978 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.110 DLF

140 18.02.2014 Feb FY13-14 20979 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.120 DLF

141 19.02.2014 Feb FY13-14 21350 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.035 DLF

142 20.02.2014 Feb FY13-14 19121 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.185 DLF

143 21.02.2014 Feb FY13-14 19122 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.075 DLF

144 24.02.2014 Feb FY13-14 21012 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.045 DLF

145 26.02.2014 Feb FY13-14 21013 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.045 DLF

146 27.02.2014 Feb FY13-14 21014 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.065 DLF

147 28.02.2014 Feb FY13-14 21015 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.025 DLF

148 06.01.2014 Jan FY13-14 19140 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.415 DLF

149 07.01.2014 Jan FY13-14 21016 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.155 DLF

150 08.01.2014 Jan FY13-14 21017 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.075 DLF

151 09.01.2014 Jan FY13-14 19099 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.275 DLF

152 10.01.2014 Jan FY13-14 19100 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.085 DLF

153 11.01.2014 Jan FY13-14 19101 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.315 DLF

154 18.01.2014 Jan FY13-14 21321 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.400 DLF

155 20.01.2014 Jan FY13-14 21006 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.110 DLF

156 21.01.2014 Jan FY13-14 21007 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.215 DLF

157 22.01.2014 Jan FY13-14 21008 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.650 DLF

158 23.01.2014 Jan FY13-14 21322 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.025 DLF

159 24.01.2014 Jan FY13-14 21018 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.160 DLF

160 25.01.2014 Jan FY13-14 21019 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.855 DLF

161 27.01.2014 Jan FY13-14 21020 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.285 DLF

162 28.01.2014 Jan FY13-14 19120 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.165 DLF

163 29.01.2014 Jan FY13-14 19102 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.085 DLF

164 30.01.2014 Jan FY13-14 19103 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.270 DLF

165 31.01.2014 Jan FY13-14 21009 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.075 DLF

166 01.03.2014 Mar FY13-14 21751 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.11 DLF

167 03.03.2014 Mar FY13-14 21451 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.1 DLF

168 04.03.2014 Mar FY13-14 21752 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.005 DLF

169 05.03.2014 Mar FY13-14 21753 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.225 DLF

170 06.03.2014 Mar FY13-14 21754 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.06 DLF

171 07.03.2014 Mar FY13-14 21755 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.185 DLF

172 08.03.2014 Mar FY13-14 21756 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.045 DLF
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173 11.03.2014 Mar FY13-14 21757 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.07 DLF

174 12.03.2014 Mar FY13-14 21758 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.025 DLF

175 13.03.2014 Mar FY13-14 21759 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.085 DLF

176 14.03.2014 Mar FY13-14 21760 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.03 DLF

177 15.03.2014 Mar FY13-14 21452 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.045 DLF

178 12.11.2013 Nov FY13-14 18947 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.010 DLF

179 12.11.2013 Nov FY13-14 18946 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.420 DLF

180 13.11.2013 Nov FY13-14 19141 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.020 DLF

181 14.11.2013 Nov FY13-14 19142 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.005 DLF

182 15.11.2013 Nov FY13-14 19143 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.015 DLF

183 16.11.2013 Nov FY13-14 19144 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.670 DLF

184 18.11.2013 Nov FY13-14 19145 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.925 DLF

185 19.11.2013 Nov FY13-14 19146 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.115 DLF

186 20.11.2013 Nov FY13-14 19123 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.165 DLF

187 21.11.2013 Nov FY13-14 19124 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.055 DLF

188 22.11.2013 Nov FY13-14 19125 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 7.980 DLF

189 23.11.2013 Nov FY13-14 19132 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.125 DLF

190 25.11.2013 Nov FY13-14 19111 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.075 DLF

191 26.11.2013 Nov FY13-14 19112 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.055 DLF

192 27.11.2013 Nov FY13-14 19113 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.020 DLF

193 28.11.2013 Nov FY13-14 19133 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.045 DLF

194 30.11.2013 Nov FY13-14 19134 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.195 DLF

195 21.04.2014 Apr FY14-15 21453 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.055 DLF

196 22.04.2014 Apr FY14-15 21454 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.14 DLF

197 22.04.2014 Apr FY14-15 21455 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.025 DLF

198 12.05.2014 May FY14-15 22202 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.15 DLF

199 13.05.2014 May FY14-15 21456 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.25 DLF

200 14.05.2014 May FY14-15 22203 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.15 DLF

201 15.05.2014 May FY14-15 22204 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.31 DLF

202 23.05.2014 May FY14-15 21457 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.25 DLF

203 24.05.2014 May FY14-15 22431 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.235 DLF

204 26.05.2014 May FY14-15 22432 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.135 DLF

205 27.05.2014 May FY14-15 22433 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.52 DLF

206 2.06.2014 Jun FY14-15 22434 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.1 DLF

207 3.06.2014 Jun FY14-15 22435 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.12 DLF

208 4.06.2014 Jun FY14-15 22436 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.275 DLF

209 5.06.2014 Jun FY14-15 22437 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.28 DLF

210 6.06.2014 Jun FY14-15 22438 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.065 DLF

211 7.06.2014 Jun FY14-15 22439 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.29 DLF

212 9.06.2014 Jun FY14-15 22440 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.085 DLF

213 16.06.2014 Jun FY14-15 21458 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.035 DLF

214 23.06.2014 Jun FY14-15 22205 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.185 DLF

215 24.06.2014 Jun FY14-15 22207 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.17 DLF

216 4.07.2014 Jul FY14-15 22206 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.125 DLF

217 5.07.2014 Jul FY14-15 22208 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.175 DLF

218 7.07.2014 Jul FY14-15 22711 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.165 DLF

219 12.07.2014 Jul FY14-15 22712 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.155 DLF

220 14.07.2014 Jul FY14-15 22713 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.19 DLF

221 15.07.2014 Jul FY14-15 21714 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.24 DLF

222 16.07.2014 Jul FY14-15 22715 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.115 DLF

223 17.07.2014 Jul FY14-15 22716 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.1 DLF

224 18.07.2014 Jul FY14-15 22717 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.13 DLF

225 19.07.2014 Jul FY14-15 22718 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.115 DLF

226 21.07.2014 Jul FY14-15 23075 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.22 DLF

227 22.07.2014 Jul FY14-15 22721 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.155 DLF

228 23.07.2014 Jul FY14-15 22722 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.11 DLF

229 24.07.2014 Jul FY14-15 22719 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.175 DLF

230 25.07.2014 Jul FY14-15 23076 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.16 DLF
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231 26.07.2014 Jul FY14-15 23077 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.115 DLF

232 28.07.2014 Jul FY14-15 23078 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.16 DLF

233 30.07.2014 Jul FY14-15 22723 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.1 DLF

234 08/01/2014 Aug FY14-15 22724 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.105 DLF

235 08/05/2014 Aug FY14-15 22725 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.115 DLF

236 08/06/2014 Aug FY14-15 23079 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.13 DLF

237 08/07/2014 Aug FY14-15 22726 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.08 DLF

238 08/08/2014 Aug FY14-15 22727 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.135 DLF

239 08/08/2014 Aug FY14-15 22729 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.135 DLF

240 08/09/2014 Aug FY14-15 22728 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.115 DLF

241 13/8/2014 Aug FY14-15 22730 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.105 DLF

242 14/8/2014 Aug FY14-15 23071 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.12 DLF

243 16/8/2014 Aug FY14-15 23072 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8 DLF

244 18/8/2014 Aug FY14-15 22209 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.115 DLF

245 18/8/2014 Aug FY14-15 23073 Chaubepur 5 Unichem India Ltd. Stabilized Basic Chrome Sulpahte 8.11 DLF

246 20/8/2014 Aug FY14-15 23074 Chaubepur 5 Unichem India LTD Stabilized Basic Chrome Sulpahte 8.2 DLF

247 4/30/2015 April FY 15-16 26726 Chaubepur 5 Unichem India LTD STB. BCS 7.280 DLF

248 4/23/2015 April FY 15-16 26722 Chaubepur 5 Unichem India LTD STB. BCS 7.650 DLF

249 4/23/2015 April FY 15-16 26723 Chaubepur 5 Unichem India LTD STB. BCS 7.530 DLF

250 4/10/2015 April FY 15-16 26729 Chaubepur 5 Unichem India LTD STB. BCS 7.570 DLF

251 4/13/2015 April FY 15-16 23512 Chaubepur 5 Unichem India LTD STB. BCS 7.270 DLF

252 4/15/2015 April FY 15-16 23514 Chaubepur 5 Unichem India LTD STB. BCS 7.125 DLF

253 4/16/2015 April FY 15-16 23515 Chaubepur 5 Unichem India LTD STB. BCS 7.625 DLF

254 4/8/2015 April FY 15-16 23511 Chaubepur 5 Unichem India LTD STB. BCS 7.600 DLF

255 4/9/2015 April FY 15-16 26730 Chaubepur 5 Unichem India LTD STB. BCS 7.820 DLF

256 4/11/2015 April FY 15-16 26721 Chaubepur 5 Unichem India LTD STB. BCS 7.330 DLF

257 4/13/2015 April FY 15-16 23513 Chaubepur 5 Unichem India LTD STB. BCS 7.645 DLF

258 4/17/2015 April FY 15-16 23516 Chaubepur 5 Unichem India LTD STB. BCS 7.450 DLF

259 4/20/2015 April FY 15-16 23517 Chaubepur 5 Unichem India LTD STB. BCS 7.600 DLF

260 4/21/2015 April FY 15-16 23518 Chaubepur 5 Unichem India LTD STB. BCS 7.450 DLF

261 4/22/2015 April FY 15-16 23519 Chaubepur 5 Unichem India LTD STB. BCS 7.820 DLF

262 5/4/2015 May FY 15-16 26727 Chaubepur 5 Unichem India LTD STB. BCS 7.750 DLF

263 5/5/2015 May FY 15-16 26728 Chaubepur 5 Unichem India LTD STB. BCS 7.550 DLF

264 5/5/2015 May FY 15-16 26821 Chaubepur 5 Unichem India LTD STB. BCS 7.230 DLF

265 5/8/2015 May FY 15-16 26822 Chaubepur 5 Unichem India LTD STB. BCS 7.775 DLF

266 5/16/2015 May FY 15-16 26829 Chaubepur 5 Unichem India LTD STB. BCS 7.210 DLF

267 5/19/2015 May FY 15-16 26830 Chaubepur 5 Unichem India LTD STB. BCS 7.435 DLF

268 5/20/2015 May FY 15-16 23523 Chaubepur 5 Unichem India LTD STB. BCS 7.240 DLF

269 4/28/2015 April FY 15-16 26724 Chaubepur 5 Unichem India LTD STB. BCS 7.280 DLF

270 4/29/2015 April FY 15-16 26725 Chaubepur 5 Unichem India LTD STB. BCS 7.550 DLF

271 5/9/2015 May FY 15-16 26823 Chaubepur 5 Unichem India LTD STB. BCS 7.540 DLF

272 5/9/2015 May FY 15-16 26824 Chaubepur 5 Unichem India LTD STB. BCS 7.850 DLF

273 5/12/2015 May FY 15-16 26825 Chaubepur 5 Unichem India LTD STB. BCS 7.455 DLF

274 5/13/2015 May FY 15-16 26826 Chaubepur 5 Unichem India LTD STB. BCS 7.690 DLF

275 5/14/2015 May FY 15-16 26827 Chaubepur 5 Unichem India LTD STB. BCS 7.395 DLF

276 5/15/2015 May FY 15-16 26828 Chaubepur 5 Unichem India LTD STB. BCS 7.850 DLF

277 20/06/2016 June FY16-17 1042 Chaubepur 5 Unichem India LTD STB. BCS 6.675 DLF

278 20/06/2016 June FY16-17 1041 Chaubepur 5 Unichem India LTD STB. BCS 7.910 DLF

279 22/06/2016 June FY16-17 1043 Chaubepur 5 Unichem India LTD STB. BCS 8.030 DLF

280 23/06/2016 June FY16-17 1044 Chaubepur 5 Unichem India LTD STB. BCS 7.625 DLF

281 24/06/2016 June FY16-17 1045 Chaubepur 5 Unichem India LTD STB. BCS 8.110 DLF

282 25/06/2016 June FY16-17 1046 Chaubepur 5 Unichem India LTD STB. BCS 8.650 DLF

283 27/06/2016 June FY16-17 1047 Chaubepur 5 Unichem India LTD STB. BCS 8.900 DLF

284 28/06/2016 June FY16-17 1048 Chaubepur 5 Unichem India LTD STB. BCS 7.965 DLF

285 11/7/2016 July FY16-17 1049 Chaubepur 5 Unichem India LTD STB. BCS 8.815 DLF

286 12/7/2016 July FY16-17 1050 Chaubepur 5 Unichem India LTD STB. BCS 8.545 DLF

287 13/07/2016 July FY16-17 1241 Chaubepur 5 Unichem India LTD STB. BCS 8.935 DLF

288 18/07/2016 July FY16-17 1242 Chaubepur 5 Unichem India LTD STB. BCS 8.775 DLF
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oversight committee <oversightcommitteeg@gmail.com>

Information required during the visit dated 08.11.2023-Khanna Vivek Waste Lifting
Details
UPWMP <upwmp@resustainability.com> Thu, Nov 23, 2023 at 1:53 PM
Reply-To: upwmp@resustainability.com
To: oversightcommitteeg@gmail.com

Respected Sir/Ma’am,

Please find the attached details for your kind reference.

 

 

Regards
U�ar Pradesh Waste Management Project

Re Sustainability Limited  |  UPWMP |  Plot No 672 on NH-2| Sikandra Road, Village Kumbhi | Tehsil Akbarpur | Kanpur Dehat U.P | India |  M:
+919335745566 |  upwmp@resustainability.com

 

 

Khanna Vivek waste lifting details.xlsx
14K

Annexure-5B
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S.No Date Month Year Manifest No. Region
Members

hip No.
Generator Name Waste Type Qty

Disposal 

Qty

1 May FY-08-09 2121 Kanpur 6 Khanna Vivek Chemicals Pvt. Ltd. Stabilised  BCS Sludge 3.835 DLF

2 Jun FY 08-09 2122 Kanpur 6 Khanna Vivek Chemicals Pvt. Ltd. Stabilised  BCS Sludge 8.650 DLF

3 Jul FY 08-09 2123 Kanpur 6 Khannas Vivek Chemicals Pvt. Ltd. Stablized ( BCS) 12.705 LAT

4 Aug FY 08-09 2124 Kanpur 6 Khanna Vivek Chemicals Pvt Ltd Stabilized ETP Sludg 11.795 LAT

5 09/11/2008 Sep FY 08-09 2125 Kanpur 6 Khanna Vivek Chemicals Pvt. Ltd. Stabilized Basic Chrome Sulpahte 9.665 DLF

6 14/04/2011 Apr FY 11-12 9447 KANPUR 6 KHANNA VIVEK CHEMICALS PVT LTD STAB. BCS 14.020 DLF

7 10/05/2011 May FY 11-12 9448 KANPUR 6 KHANNA VIVEK CHEMICALS PVT LTD STAB. BCS 13.800 DLF

8 12/08/2011 Aug FY 11-12 9449 KANPUR 6 KHANNA VIVEKS CHEMICALS PVT LTD STAB. BCS 14.510 DLF

9 06/09/2011 Sep FY 11-12 10381 KANPUR 6 KHANNA VIVEK CHEMICALS SOLID SLUDGE/STAB.BCS. 12.725 DLF

10 03/11/2011 Nov FY 11-12 10382 KANPUR 6 KHANNA VIVEK CHEMICALS PVT LTD STAB BCS WASTE 8.835 DLF

11 23//11/2011 Nov FY 11-12 10383 PANKI 6 KHANNA VIVEK CHEMICALS PVT LTD SOLID SLUDGE 11.595 DLF

12 12/02/2012 Feb FY 11-12 10384 KANPUR 6 KHANNAS VIVEK CHEMICALS (P) LTD STAB. BCS WASTE 13.685 DLF

13 27/03/2012 Mar FY 11-12 10385 KANPUR 6 KHANNA VIVEK CHEMICALS PVT LTD STAB BCS 14.195 DLF

14 30/07/2012 Jul FY 12-13 14561 PANKI 6 KHANNA VIVEKS CHEMICALS PVT LTD STAB SOLID WASTE 13.265 DLF

15 08/08/2012 Aug FY 12-13 14562 PANKI 6 KHANNA VIVEK CHEMICALS PVT LTD SOLID SLUDGE 15.100 DLF

16 11/01/2012 Nov FY 12-13 14563 KANPUR 6 KHANNA & VIVEK CHEMICALS SLOID WASTE 9.135 DLF

17 07.12.2012 Dec FY 12-13 14564 KANPUR 6 KHANNAS VIVEK CHEMICALS PVT STAB. BCS SLUDGE 12.945 DLF

18 18/12/2012 Dec FY 12-13 16440 KANPUR 6 KHANNAS VIVEK CHEMICALS PVT SOLID HAZ-WASTE 9.560 DLF

19 01/08/2013 Jan FY 12-13 15870 KANPUR 6 KHANNAS VIVEK CHEMICALS STAB. BCS SLUDGE 14.315 DLF

20 14/02/13 Feb FY 12-13 15161 KANPUR 6 Khanna Vivek Chemicles Pvt Ltd STAB. SLUDGE 13.250 DLF

21 04/12/2010 Dec FY 2010-11 06766 KANPUR 6 KHANNA VIVEK'S CHEMICALS STAB.BCS.SLUDGE 14.620 DLF

22 13/09/2010 Sep FY 2010-11 03870 KANPUR 6 KHANNA VIVEK CHEMICALS STAB. BCS SLUDGE 13.780 DLF

23 18/11/2010 Nov FY 2010-11 06765 KANPUR 6 KHANNA VIVEK CHEMICALS PVT. LTD STABILIZED BCS 12.340 DLF

24 26/03/2011 Mar FY 2010-11 08716 KANPUR 6 KHANNA VIVEK CHEMICALS SOLID SLUDGE 13.080 DLF

25 28/09/2010 Sep FY 2010-11 06764 KANPUR 6 Khanna Vivek Chemicles Pvt Ltd STAB. BCS SLUDGE 13.030 DLF

26 19/11/2009 Nov FY09-10 03869 Kanpur 6 Khanna Vivek Chemicles Pvt Ltd. Stb. BCS (Solid Sudge) 10.105 DLF

87

1385



27 22/06/2009 Jun FY09-10 03866 Kanpur 6 Khanna Vivek Chemicles Pvt Ltd. Stabilised Solid Waste (BCS) 8.780 DLF

28 22/08/2009 Aug FY09-10 03867 Kanpur 6 Khanna Vivek Chemicles Pvt Ltd Stab. BCS 9.210 DLF

29 28/10/2009 Oct FY09-10 03868 Kanpur 6 Khanna Vivek Chemicals (P) Ltd. Stab.BCS Sludge 8.875 DLF

30 08/02/2013 Aug FY13-14 16808 KANPUR 6 Khanna Vivek Chemicles Pvt Ltd STAB. ETP SLUDGE 13.850 DLF

31 04.12.2013 Dec FY13-14 19444 PANKI 6 KHANNA'S VIVEK CHEMICAL PVT LTD STAB. BCS SLUDGE 13.690 DLF

32 10.02.2014 Feb FY13-14 19445 6 KHANNAS VIVEK CHEMICALS SOLID WASTE 13.230 DLF

33 17.06.2013 Jun FY13-14 16807 PANKI 6 Khanna Vivek Chemicles Pvt Ltd SOLIED SLUDGE 11.350 LAT

34 20.11.2013 Nov FY13-14 19443 PANKI 6 KHANNA'S VIVEK CHEMICALS PVT. LTD. SOLID SLUDGE 9.300 DLF

35 26/09/2013 Sep FY13-14 16809 PANKI 6 KHANNA & VIVEK CHEMICAL PVT LTD STAB.HAZ.WASTE 11.270 DLF

36 8.11.2014 Nov FY14-15 23988 KANPUR 6 KHANNA VIVEK SOLID WASTE 13.12 DLF

Total Qty 427.215
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oversight committee <oversightcommitteeg@gmail.com>

Fwd: Reply Letter to UPPCB with HW received data Unichem and Khanna Vivek,
Kanpur Regarding...
RO Kanpur Dehat <rokanpurdehat@uppcb.in> Wed, Nov 22, 2023 at 4:18 PM
To: oversight committee <oversightcommitteeg@gmail.com>
Cc: CEO 2 <ceo2@uppcb.in>

Sir,

Kindly take the reference of aforesaid subject, the information regarding the details of HW received from M/s Khanna
Vivek Chemicals Pvt Ltd and Unichem India to TSDF M/s Bharat Oil & Waste Management Ltd sought by Hon'ble
Oversight Committee .
Hereby enclosed the data of HW received form TSDF.

Ashutosh Pandey 
Regional Office, 
U.P. Pollution Control Board
Kanpur Dehat

---------- Forwarded message ---------
From: <ajay.singh@bharatoil.com>
Date: Sat, Nov 18, 2023 at 9:04 PM
Subject: RE: Reply Letter to UPPCB with HW received data Unichem and Khanna Vivek, Kanpur Regarding...
To: <rokanpur@uppcb.com>
Cc: <ceo2@uppcb.com>, <rokanpurdehat@uppcb.com>, <naresh@bharatoil.com>, Bharat Manglani
<bharat@footpath.com>, <sk.kukreja@bharatoil.com>, O.P.Asrani <om.asrani@bharatoil.com>, Ashish Shukla
<ashish.shukla@bharatoil.com>, <saurabh.rajput@bharatoil.com>

Respected Sir,

 

As per UPPCB Letter# 1016/U-1/23 date: 09/11/2023 and received on 14/11/2023 we (Bharat Oil and Waste
Management Ltd.) sending date wise data of receives hazardous waste from Khanna Vivek Chemicals Pvt Ltd and
Unichem India.

 

Thank-you for your time and kind consideration.

Best Regards
-Ajay

Ajay Singh

Quality Manager
Strategic Environment Protection Laboratory
Bharat Oil & Waste Management Ltd.
Complete Hazardous/E-Waste Management, Used/Waste Oil Re-refining, Laboratory Testing
(Air, Soil, Water, Material), Enterprise Waste Tracking & Management Software (WTS®)
Email: ajay.singh@bharatoil.com

Annexure-7A
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Sr. No. Financial Year Industry Name

  Khanna Vivek Chemicals Panki
Ind. Area Kanpur Nagar (Waste
in MT)

Unichem India Ltd.
Chaubepur Kanpur Nagar
(Waste in MT)

1 2009-2010 0 206.050

2 2010-2011 34.480 129.610

3 2011-2012 0 504.690

4 2012-2013 0 470.130

5 2013-2014 0 127.790

6 2014-2015 56.773 0

7 2015-2016 0 0

8 2016-2017 0 0

9 2017-2018 0 0

Mobile: +91-8874207658
Office: 011-2981 6466, 41000710
Gata No. 672, Village Kumbhi, NH-2, Akbarpur, Kanpur Dehat.
Uttar Pradesh, Pin- 209101, INDIA

 

From: ajay.singh@bharatoil.com
Sent: Wednesday, November 15, 2023 6:34 PM
To: 'rokanpur@uppcb.com' <rokanpur@uppcb.com>
Cc: ceo2@uppcb.com; rokanpurdehat@uppcb.com; naresh@bharatoil.com; 'Bharat Manglani' <bharat@footpath.com>;
sk.kukreja@bharatoil.com; 'O.P.Asrani' <om.asrani@bharatoil.com>; 'Ashish Shukla' <ashish.shukla@bharatoil.com>;
saurabh.rajput@bharatoil.com
Subject: Reply Letter to UPPCB with HW received data Unichem and Khanna Vivek, Kanpur Regarding...

 

To,                                                                                                              15 November, 2023

Hon'ble Shri Anant Kumar Singh

Member Oversight Committee
Honourable National Green Tribunal
UP

Subject: Submission of Data of hazardous waste received from Khanna Vivek Chemicals and Unichem India (From year
2009 to 2023)

Reference: UPPCB Letter# 1016/U-1/23 date: 09/11/2023 received 14/11/2023

Respected Sir,

We are writing to submit comprehensive data regarding the waste received by Khanna Vivek Chemicals Panki Industrial
Area Kanpur Nagar and Unichem India Ltd. Chaubepur Kanpur Nagar from 2009 to till today. The information is
presented in a table format for your kind perusal.

We regret for delay in submitting this information due to several employees in accounts/finance on advance approved
leave (due Diwali & festival) and sudden medical leave by key accounts employee due dengue infection in their family
(Rushed back to home town).

 

 

 

 

 

 

 

 

 

 

 

 

M/s Unichem
India owes
BOWML a
seriously
overdue unpaid
amount (against
the above
services) of
Rs.1,19,765/- (in
addition
interest @
18%/annum
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10 2018-2019 0 0

11 2019-2020 0 0

12 2020-2021 0 0

13 2021-2022 0 0

14 2022-2023 0 0

15 2023-2024 (April to
September 2023)

0 0

Total 91.253 MT 1438.270 MT

from 1/10/2013
till date has to
be applied on
this amount).

If you require
any further
clarification or
additional
documentation,
please contact
us. We
appreciate your
attention to this
matter.

Thank you for
your time and
kind
consideration.

For Bharat Oil
and

Waste Management Ltd.

 

Meraz Khan
Accounts Manager

Copy To:

1. Regional Officer, UPPCB, Kanpur, UP
2. Regional Officer, UPPCB, Rania, Kanpur-Dehat UP

 

 

Thank-you for your time and kind consideration.

Best Regards
-Ajay

Ajay Singh

Bharat Oil & Waste Management Ltd.
Complete Hazardous/E-Waste Management, Used/Waste Oil Re-refining, Laboratory Testing
(Air, Soil, Water, Material), Enterprise Waste Tracking & Management Software (WTS®)
Email: ajay.singh@bharatoil.com

Mobile: +91-8874207658
Office: 011-2981 6466, 41000710
Gata No. 672, Village Kumbhi, NH-2, Akbarpur, Kanpur Dehat.
Uttar Pradesh, Pin- 209101, INDIA

 

2 attachments

Unichem India.pdf
1686K

Khanna Vivek Chemicals Pvt Ltd.pdf
360K
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oversight committee <oversightcommitteeg@gmail.com>

Fwd: Reply Letter to UPPCB with HW received data Unichem and Khanna Vivek,
Kanpur Regarding...
RO Kanpur Dehat <rokanpurdehat@uppcb.in> Wed, Nov 22, 2023 at 4:18 PM
To: oversight committee <oversightcommitteeg@gmail.com>
Cc: CEO 2 <ceo2@uppcb.in>

Sir,

Kindly take the reference of aforesaid subject, the information regarding the details of HW received from M/s Khanna
Vivek Chemicals Pvt Ltd and Unichem India to TSDF M/s Bharat Oil & Waste Management Ltd sought by Hon'ble
Oversight Committee .
Hereby enclosed the data of HW received form TSDF.

Ashutosh Pandey 
Regional Office, 
U.P. Pollution Control Board
Kanpur Dehat

---------- Forwarded message ---------
From: <ajay.singh@bharatoil.com>
Date: Sat, Nov 18, 2023 at 9:04 PM
Subject: RE: Reply Letter to UPPCB with HW received data Unichem and Khanna Vivek, Kanpur Regarding...
To: <rokanpur@uppcb.com>
Cc: <ceo2@uppcb.com>, <rokanpurdehat@uppcb.com>, <naresh@bharatoil.com>, Bharat Manglani
<bharat@footpath.com>, <sk.kukreja@bharatoil.com>, O.P.Asrani <om.asrani@bharatoil.com>, Ashish Shukla
<ashish.shukla@bharatoil.com>, <saurabh.rajput@bharatoil.com>

Respected Sir,

 

As per UPPCB Letter# 1016/U-1/23 date: 09/11/2023 and received on 14/11/2023 we (Bharat Oil and Waste
Management Ltd.) sending date wise data of receives hazardous waste from Khanna Vivek Chemicals Pvt Ltd and
Unichem India.

 

Thank-you for your time and kind consideration.

Best Regards
-Ajay

Ajay Singh

Quality Manager
Strategic Environment Protection Laboratory
Bharat Oil & Waste Management Ltd.
Complete Hazardous/E-Waste Management, Used/Waste Oil Re-refining, Laboratory Testing
(Air, Soil, Water, Material), Enterprise Waste Tracking & Management Software (WTS®)
Email: ajay.singh@bharatoil.com

Annexure-7B
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Sr. No. Financial Year Industry Name

  Khanna Vivek Chemicals Panki
Ind. Area Kanpur Nagar (Waste
in MT)

Unichem India Ltd.
Chaubepur Kanpur Nagar
(Waste in MT)

1 2009-2010 0 206.050

2 2010-2011 34.480 129.610

3 2011-2012 0 504.690

4 2012-2013 0 470.130

5 2013-2014 0 127.790

6 2014-2015 56.773 0

7 2015-2016 0 0

8 2016-2017 0 0

9 2017-2018 0 0

Mobile: +91-8874207658
Office: 011-2981 6466, 41000710
Gata No. 672, Village Kumbhi, NH-2, Akbarpur, Kanpur Dehat.
Uttar Pradesh, Pin- 209101, INDIA

 

From: ajay.singh@bharatoil.com
Sent: Wednesday, November 15, 2023 6:34 PM
To: 'rokanpur@uppcb.com' <rokanpur@uppcb.com>
Cc: ceo2@uppcb.com; rokanpurdehat@uppcb.com; naresh@bharatoil.com; 'Bharat Manglani' <bharat@footpath.com>;
sk.kukreja@bharatoil.com; 'O.P.Asrani' <om.asrani@bharatoil.com>; 'Ashish Shukla' <ashish.shukla@bharatoil.com>;
saurabh.rajput@bharatoil.com
Subject: Reply Letter to UPPCB with HW received data Unichem and Khanna Vivek, Kanpur Regarding...

 

To,                                                                                                              15 November, 2023

Hon'ble Shri Anant Kumar Singh

Member Oversight Committee
Honourable National Green Tribunal
UP

Subject: Submission of Data of hazardous waste received from Khanna Vivek Chemicals and Unichem India (From year
2009 to 2023)

Reference: UPPCB Letter# 1016/U-1/23 date: 09/11/2023 received 14/11/2023

Respected Sir,

We are writing to submit comprehensive data regarding the waste received by Khanna Vivek Chemicals Panki Industrial
Area Kanpur Nagar and Unichem India Ltd. Chaubepur Kanpur Nagar from 2009 to till today. The information is
presented in a table format for your kind perusal.

We regret for delay in submitting this information due to several employees in accounts/finance on advance approved
leave (due Diwali & festival) and sudden medical leave by key accounts employee due dengue infection in their family
(Rushed back to home town).

 

 

 

 

 

 

 

 

 

 

 

 

M/s Unichem
India owes
BOWML a
seriously
overdue unpaid
amount (against
the above
services) of
Rs.1,19,765/- (in
addition
interest @
18%/annum
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10 2018-2019 0 0

11 2019-2020 0 0

12 2020-2021 0 0

13 2021-2022 0 0

14 2022-2023 0 0

15 2023-2024 (April to
September 2023)

0 0

Total 91.253 MT 1438.270 MT

from 1/10/2013
till date has to
be applied on
this amount).

If you require
any further
clarification or
additional
documentation,
please contact
us. We
appreciate your
attention to this
matter.

Thank you for
your time and
kind
consideration.

For Bharat Oil
and

Waste Management Ltd.

 

Meraz Khan
Accounts Manager

Copy To:

1. Regional Officer, UPPCB, Kanpur, UP
2. Regional Officer, UPPCB, Rania, Kanpur-Dehat UP

 

 

Thank-you for your time and kind consideration.

Best Regards
-Ajay

Ajay Singh

Bharat Oil & Waste Management Ltd.
Complete Hazardous/E-Waste Management, Used/Waste Oil Re-refining, Laboratory Testing
(Air, Soil, Water, Material), Enterprise Waste Tracking & Management Software (WTS®)
Email: ajay.singh@bharatoil.com

Mobile: +91-8874207658
Office: 011-2981 6466, 41000710
Gata No. 672, Village Kumbhi, NH-2, Akbarpur, Kanpur Dehat.
Uttar Pradesh, Pin- 209101, INDIA

 

2 attachments

Unichem India.pdf
1686K

Khanna Vivek Chemicals Pvt Ltd.pdf
360K
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HEILGERS CHEM PVT LTD

PLOT NO. 891, VILLAGE CHIRAURA,KANPUR DEHAT.

. 
Mobile No.5307711520

Date: 17-LLZAZ3

Chairman,

Oversight Committee to Honorable ttlGT,

Vineet Khand

Lucknow

Rgg: Submission of Papersl lnf_oflmation required bv vsu durine lnspection of ouifactorv on

08.11.2023

Sir,

This is in continuation to our letter dt. L5.L1.2023, submitted and discussed in your office on

16.11,2023. Some more papers /information is required by you in regard to above.

We are submitting the same as here under:

1. Letter dt. 15.11.2023 and Table showing waste etc year wise after rubber stamped and signed is

being re-sent.

2" Copy of NOC issued by UPPCB containing one of the terms/condition regarding storage of waste

inside our factory:

NOC issued by UPPCB is not traceable at our end, due to closure of our factory by UPPCB in 2005 and

passing of i"8 years from then.

How€ver, we are attaching herewith a letter no.2462/c-7/98 dt, 7.12.98 of UPPCB in the last para it

is written that we should store the waste in a temporary storage tank, till deveiopment of waste

storage facility at the prescribed site (please see Annexure -1)

3" Quantity of waste as assessed by UPPCB as 45000MT:

UPPCB had issued a letter na. F471.5A/C-2|HAZ|440109 dt 0L.04.2009, imposing a fine of Rs.1.125

crore as 1/6th share of 45000MT @ 1500/- per tonne. As original copy has poor legibility we are

attaching herewith copy original letter and re-typed copy of it (pl see Annexure 2 A & 28)

A copy or our reply to above letter is also attached herewith ( pl see Annexure -3 )

4. Quantity of waste assed by UPPCB at62225 MTvide Notice no. 1520/R-]3AlzALg di24,10.1-9:

A copy of notice is attached here with { please see Annexure -4 }

5. Copy of Closure Notice issued by UPPCB:

Annexure-14
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7. Table showing the changes in quantities of waste and amount of Fine/EC from time to with out

proper justification ( pl see Annexure- g|
g.&ta^+iQ il NffrtL qpJd bv aPP* ?nr tt htv(ff | Furatx- ot-L Anrye+t4a&

$rv-t14 Nr.{, Att xJ d.r rr}tr frt_" tS. i L,to t>, fa,qea zZ Te >_h "

With regards

Copy of closure Notice issued by UPPCB is not traceable at our end , however its fact that L1

factories were closed by the same date notices and UPPCB has calculated the operation period of

our factory as from 1995 to Oct.,2005 ( please see Annexure - 5 at serial no. 5 col. no 3 )

6. Quantity of waste and EC decided by Honourable NGT:

We are attaching herewith copy of pages 81 to 85 from the Order of Honourable NGT in Appeal

no.LT |ZAZA tA L2g/V022 dt. 1"5.12.2022 i pl see Annexure- 6 )

HELIGERS CHETd PUI. L1['

Encls ; As above
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HEILGERS CHEM PVT LTD

PLOT NO. 891, VILLAGE CHIRAURA,KANPUR DEHAT.

Mobile No.6307711520

Date: 15-11-2023

Chairman,

Oversight Committee to Honorable NGT,

Vibhuti Khand

Lucknow

Res: Submission oJ Papers/ lnformation required b\.vou durinq lnlpection of our factory on

08.1:1.2023

Sir,

We are submitting herewith the papers and giving relevant information regarding storage/

generation of Chromium Waste as required by your honour during your inspection of our unit:

A. About. us

L That ours was a smallfmicro unit as per certificate of District lndustry Centre, Kanpur Dehat

(ANNEXURE',f i

2. That we started production in our unit at Chiraura, Kanpur Dehat in the year 1995 and ceased

operations from7.2.2AA5 as per orders of UP Pollution control Board.

3. That our factory was producing Basic Chrome Sulphate and /or Sodium Dichromate and

Sodium Sulphate a by product

4. That during the operation of our factory (12 years) we sustained net loss of 17.9A lacs from

Sales of 10.78 Crores (ANNEXURE-2)

5. That we produced BCS 663L.100 MT and a by Product Sodium Sulphate 401.910 MT from

consumption of 7565.720 MI high grade chrome ore and generated 945.71.5 MT chrorne

waste @25% of chromite ore consumed , the said Waste stored in Pucca Lineared two pits

side along reported to UP, Pollution control Board {UPPCB) (ANNEXUR[-2).

That sonre other units such as IGS Chemicals Pvt, Ltd. and Khanna Vivek Chemicals Pvt. Ltd.

also generated the waste at the same rate and it was accepted and got clearance frorn UF.

Pollution control Board.

B. About Khanchandra Pur Dump:

L" That UPPCB submitted many times before Honourable NGT that the said Dump was in

existence since 1976, whereas the oldest factory Cerulean Chemicai PVT LTD at Rania started

its operations in 1990-91. lt means some other factories existing as weil as closed operations

between 1976 to 1990 were responsible for that period. Our factory started operations in the

\5b"
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year 1994-95 . A list of 27 Chromium based lndustries List is attached here with

Annexure -3)

2. That if UPPCB was knew of it that there is dump at Khanchandra pur, Rania since 1976 then

why UPPCB went on issuing NOCs to upcomlng factories, when there was no proper disposal

facility for such waste.

3. That land of 10.5 hectares at Kumbhi, Kanpur Dehat was allotted by State Govt. a long back

,then why UPPCB did nothing in this. regard till 2003 , on 11.03.2003 it leased out 3 hectares

of land out of above said land to Kanpur Pradushan Niyantran Samiti {KPNS) for setting up of

Common Secured Land Fill (CSLF). We became Member of KPNS and paid required

contribution.

4. That we were informed by Mr. Anil Kumar Shukla Warsi chairman of KPNS that the CSLF at the

land provided by UPPCB at Kumbhi was ready t copy of two letters dt 16.05.05 and

dt30.09.2005 attached & marked Annexure -4 & 5 ). lnaugurated by the then chairman of

UPPCB as per ofticial Schedule on 08.05.2005 and before that CSLF wae inspected by the

then Cornmissioner of Kanpur { Annexure -6 & 7}. lnspite of it UPPCB handed over CSLF to

Bharat oil and Waste Management Works, without assigning any reason & compensation to

us.

5. That a team of Central Ministry of Environment visited Khanchandra pur , Rania Dump on 4th

Aug,2007 the matter was published in Hlindustan Paper on 5th Aug,2005 that the Chromium

waste wili be lifted with the help World Bank. lt was also mentioned in the paper that if waste

is no removed sooner it will spoil Air & Water but no action was taken till 2023.( Annexure 8).

q. That ll factories were closed.by UPPCB on the same ground that is Khanchandra pur Dump

in 2005 but 5 units were allowed to re operate their operations arbitrarily without giving any

justification Again in 2022 notices were. lssued to these 5 units by UPPCB and 3 units out of

5 units we absolved of the Environment compensation lt means UPPCBs decision was wrong

at that time because it issued notices 2nd time and now 2 units earlier got scot free are now

held responsible.

7. That UPPCB directed us through one of the term in NOC that we should keep chrome waste

inside oul factory in lineared pucca pits whereas .lGS chemical , Khanna Vivek Chemicals and

Unichem were allowed to store Waste in Bags why such discriminatory approach applied by

UPPCB,

s

i\

(
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c. AEOUT RESPOSTBTLTTY OF THE DUMP & ENVTRONMENT DAMAGES :

1. That from above it is obvious that UPPCB is solely responsible for the said dump &

environment damages nearby Khanchandra pur dump

?. That if UPPCB had allowed us to store the waste in Bags as allowed to Unichem , IGS Chemicals

and Khanna Vivek Chemicals, our Factory would have not been closed and incurred Financial

losses which we are suffering so far.

3. That UPPCB had no specific formula I system or mechanism to decide the quantity of waste

generation and amount for Compensation for Environmental Damages as UPPCB changed so

many times the formula, quantity and amount of Compensation in case of each factory and

also the quantity of the dump ( in 2009 was 45000 MT, in 2019 it was 62225 MT and finally

lifted recently from the dump is much more ) which in my opinion not justified at all.

Therefore, we request your honour that quantity of waste stored in the pits inside our factory

may kindly be disposed of / removed by the Govt. as in the case of Khanchandra pur Dump..

With regards,

o.

{Authou rise6lufiififfi $0natorY

Encs; As above
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Typed Copy
iw

AF{NEXURE - V,, 2" I
0 r .0.+ 09

The Menrbcr Secrctary.

Central Pollution Control Board.

East Arjun Nagar', Shahdara.

Delhi-110032.

Subject: [mposing fine under Section 16(3) of the Hazardous Waste

Rules, 1989 against Basic Chrome Strlphate (BCS) units of Kanpur

Dehat.

Dear Sir.

I(indl1, refer your letter No. 8-29016(SC)/1/08/HWMD/2018 datcd

09.06.08 on the above subject. Six indr:stnes producing Basic Chrome

Sulpirate are operating at Kanpur Village, Raina, Kanpur Dehat for last

fifteen years. They have dumped their hazardous waste containing

Chromium in open ground of approx. 200 x 100 meter' (illegible). The

details of the industries are given below:

1.M/s Cerulear-rChemicals Pvt. Ltd. Khandchandpur, Raina, Kanpur', Dehat.

2.M/s ChandniChemicals Pvt. Ltd. Khandchandpur, Raina, I(anpur, Dehat.

3. M/sHilgersCherncials Pvt. Ltd. K-handchandpur, Raina, Kanpur, Dehat.

4. M/s Waris Chemicals Pvt. Ltd. Kanchandpur, Raina, Kanpur Dehat.

5. M/s AmeliaChemcials Pvt. Ltd. Khandchandpur, Raina, I(anpur, Dehat.

6.M/sRukmaniChemcials Pvt. Ltd. Khandchandpur, Raina, I(anpur, Dehat.

It is also iuformation that closure order has been issr"ted to these

industries, under Hazarclous Waste Rules (illegible).

These units have not agreed to dispose of the Hazardous Waste

illegally disposed by them to TSDS constructed as Kumbhi, Kanpur Dchat

nor they are ready to any. share the expendittrc. A Mecting bctwccn thc

representatives of those indLrstries and T.S.D.F. opcrator r,vas l-reld rr-r the

presence of U.P. Pollution Cor-rtrol Board on 26.12.05 but these iudr-Lstries

we1'e not ready to pay Rs.1,500/Ton (il1egib1e).

Total hazardous BGS r,vaste wing at site as per I.LT.R. study rci-rot't, is

around 45.000 tones, taking transportatiotr, stabilization & disposal charges
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in Secured Land @ Rs. 1,500 tonne, total ExpenditLrre worked out is Rs.6.75

crores and thus Fine charges for each Industry lvrll be Rs.1.125 crore only

(Rs.One Crore Twelr,e lacs and fifty thousand only).

As evident from tire above these six industries which have illegally

dlrmped Hazardous Waste at Rania, Kanpur Dehat are not realizing their

responsibility to rectify the harms done to the enrrironment. They are least

interestecl in shifting and proper disposal of the illegal Hazardous Wzrste

durnped by tlreur.

Therefore a flne of Rs. 1.125 crores is recommended on each of above

Industries so tlrat the expenditure incurred in lifting and disposai of

Hazardous Waste at TSDF, Kumbhi, Kanpur Dehat can be recovered.

In the above circulnstances, kinclly give necessary approval fbr

imposing the flne on these six industrie s under Section l6(3) of the

Hazardous Waste Rnles. 1989 so that the fine can be imposed on the above

defaultcrs and the fine money can be used for lifting the dtrmp HazardoLts

u,aste to TSDF.

Yours faitliliLl1y,

Sdi-

(Dr. C.S. Bhatt)

Mernbcr Sccrctary

-eTRUE TYPED COPY
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Address for communication : loth Jury zoog

TO,

T}IE MEMBER SECRATERY,
CENTRAL POLLUTION BOARD,
EAST ARJIIN NAGAR,
DELHI.

ous lyaste of BCS manufacturin u its at Khan hand ur

Dcal sir,

This hurnble submission is with reference to the letter no. F47150/c-
2,.HAZI, dt.. 0 of lIP Pollution Control Roard. I rrcknow

PCB) addressed to your good self on the sublect:

1. That before writing to you for imposing fine on 5 units ol- Ranir
Kanpur Dehat" L?PCB did not give any opportunitv to clai-if\ orrr
positions. 'fhe quantity and total llnetl amount stipulatecl in that letter
are fictitious and malafide.

2" That the fine stipulated unit wise is incorrect in total as the said

companies ran their units for different span of time. Furlher the
capacity instalied ct utilized of each plant is different so the quantitv
of waste generation of indiviclual unit will not be the sarne.

t--.--'

CERULEAN CI-IEMICALS PVT. I-Tf). ,

128 CLYDE HOIJSE, THE MALL,
KANlIPLTR -208004 (UP)

RE:

3" That at the said solid waste dump, the lot of waste was lying there
before operation of these 6 unit-s. 'l'he man.v BCS unirs werc in
operation- befbre/during the operation of our units in Kanpur Nagar,
Kaqpur Dehat, LJnnao & Fatehpur. 'fhat some waste clunrpecl there
rnaybe of units other that tsCS factories.
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4. That LIPPCB was allotted 10.5 Hectares of land by Govemment free
of cost in year 19.94 at."ill?-g" Kumbhi, Kanpur Dehat for developin_e
common secured land fill (CSLF) facility" It was the prirnarv
responsibility of UPPCB to arrange for csl-i at least for smail ;";j;
industries like us in tjP, but they dict not nothing until 2003.

5. That after 10 years in the ygar 2003 3 Hectares laad was leased to

KANrPllR PRADooShHN MYANTRAN sAMTr (KPNS) to
'develop and construct csLF facility. we are also member of K^pNS

and contributed a lot towards the construction of csLF facility. KPNS

completed the CSLF in the month of Oct 2005, which was inrilratcci

to UPPCB vide their lener dated 30/09/200-( (copy attached)

'l'he construction of csLF' was carried out as per technical

specification of National productivity council, guide lines of local

administration and LIPPCB. Th9 Chairman of TIPPCB also visited the

site in Muy 2005 and appreciated the quality of work being done by

KPNS.

That the KPNS'also applied for authorization of the operarion of ihc

csLF facility vide their letter dt 07/03/20a5 (copy of application

That the UPPCB had ncithcr rcsponded to the request uf KpNS lor

operation of GSLF facility. nor intimated to them in regard to
deficiency, if any in the work done by them.
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6' That without pointing out any shortcoming in the construction work of
CSLF the factories were closed/ sealecl in 2C05, car-rsing Lrs sevcre

financial crisis and unernployment to the workers.

7. That the lease of land to,KPNS rvas terminated by UppCB unilateraliy

on 4/:1012AC6 without giving any opportunity.

8. That if the'cSLF was not up to the mark r,vhy the said. CSLF was

given to Bharat oil & waste Management Ltd. (Bo\\rN.{L) frcc ol
cost, who have no experience of such type of activities. The KpNS

has no1 been compensated for hanclling o'er the CSI-F fireilirr, [.
BowML. The present cost of GSLF will be about Rs. 2 crores.

!

10.That this discriminatory action' of the LTPPCB heavily damaged the

environment, industrial production & social cause.

1 l.That our units are SSI Sick units and are unable to bear any fine.

Moreover the financial position worsened due to long closure of the

units.

i2.lhat howsoever, if the said GSLF Facirity is han<jed over ro KpNS rve

will clear the said site (dump). rf c.sLF is nor hanclecj ovcr to KPNS

9' That'the authorjzation for disposal of solid waste in CSLF constructed

by KPNS was not Qiven, where as authorization for the same (-SI F

has been granted to BO\Iv,ML.
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then Bharat Oil & Waste Management Ltd. should clcar thc sitc

(dump) on their cost.

l3,That before taking any action against Lrs, lve nray please be given a

chance of personal hearing also"

Our request may pleasg be considered synrpathetically in light of facts and

figures furnished here in above in the interest of natural justice.

Thanking You,

Yours faithfully,

For Cerulean Chemicats (P) Ltd., For Waris Chemicals (P) Ltd.,

rcct r

For Hilgers Chemicals'(P) Ltd., For chandani Chemicals (P) Ltd.,

F.(.

)

Nr<\
\rr9\

(Dii-ector) (Director)

ForAmelia Textiles & Chemicals {P) Ltd., For Rulmani Chemicals (P) Ltd.,

(Director)
.{

(Director)

Encl: As aboye.

Copy to: l. The Minister of Enviroment (Govt. UP), Bapu Bhawzrn, Lucknoly
2: The Member Secretary UPPCB, Luil<norv"
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14. Atl the os units, utho had gone to Hon bre r'r.bunalfor filtng
the appeal, haue not giaen ang record regardrng rinn-1 ana
Form-7?. The inspection report of Regional Offi.cer, Kanpur
Dehat/ Kanpur Nagar of releuant period shou.rs that the conceied,
industries haae time and again, throutn thelr generated.
hqzardous uaste unscientlflcallg outslde theti lndustry
premlses. The releaant reports are attached. as Annexure-I

15. Thls shouts that the concerned lndustrles urere d,eftnttelg
responsible for dlsposal of generated. hazard,ous waste tlo
the chromium dump slte, Moreouer, this rs also a fact that this
dumped hazardous utaste has lmpacted the soil due to
leachate, uhich has lnturn increased the slze of dumped.
hazardous utq.ste. Finailg, the Enuironmental compensition
against total oB units responsible for dumping of chromium waste
haue been imposed on dated 14.04.2022 tn the ratio of thelr
production and operafion period and d.etalls of existlng
storage of chromium waste inside the lndustrlal premisei,
uthich is still not dlsposed in so'rrce units.

Industries could not object on the lmposltlon amount
because Enaironmentq.l compensolllon tmpo.sed ls on trtte
basis and industry did not submit any proof agalnst facts.
Imposition of Enuironmental compensation ls based. upon the
tnte facts and on official records ln the ltght of norturo,l
justice. on the basis of aboue facts it is recommenaia b reject
industry represerttation letter Dated 23/ OS/ 2022.

The details of Enuironmnetar compensation imposed. against the unit
are cts follows:

Sr
No

Name &

Address of
lndustry

Production

capacity
(MrD)

Operational

Period
Assessed quantity

of dumped
Chromium waste

as per percentage
of production. (MT)

Revised
Assessed
quantity of
dumped

Chromium
waste after

assessmenf of
stored quantity

in the premises.
(MT)

I evised
I nvironmental

ompensation
in Rs.)

1 M/s
Cerulean

Chemicals
Pvt Ltd,
Khanchadpur

Rania,

Kanpur

Dehat.

4 1990 to
Oct 2005
(180

month)

Jfltdd alTdr # grqrt

s-{ gil i€ 4r dTwr

za.osz sfuw @tfr4zr
de tz.tsz.asa vt*.1

l

17392.854
+[28.092'465A2

8.092+8.n9+4.6
82+15.021+5.77

4)l=
19488.874

87,69,99,A5

2. ,/s Waris

hemicals
vt Ltd.
hanchandpur

ania,

anpur
ehat

1994 to

Oct 2005
/!OC
dated
5-9-94

(1s4

month)

lNIfr trrftn * grq{

w yi d€ eir $.2ss

nfrqv1dfrqq d€)
aznwlnzg.slz w.&.)

sEqbr sftrr t aznm

147s vzr.* rtfrqq
+*? Brfrtlr * sqq
ewrfrd qrqr wrt
M tt.a vq. * .

ns{ stt. if . rs

1 1329.51 2-
1475=

9854.512

4,34,53,042
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fsiJtr{.#.(,fl
*fraa st. fu. t
afid de tr

J.rFr dLT d rcrct,B'
lrylrT Fm d?iqrr

9854.512 W .€r.

fi)fuqq n€ d ird€r

w I *ar arw {1

3. M/s
Chandni
chemicals
Pvt Ltd,
Khanchandpur

rania,

Kanpur
Dehat.

3 1999 to

Oct 2005
NOC

dated
1 2-8-99
(75

month)

JfltFr 67il * srtm

w 3ra te iFT aTqzr

s.77e sfrtm @Aai
ds amm o$s.267

sq.A,)

5435.267+[8.779

"465?J(28.092+8.
779+4.682+15.0

21+5.774)l=
6090.273

27,40,62,295

4. Irl/s Amelia

Textiles &

Chemicals
Pvt Ltd, 23,
Khanchadpur,

Rania,
Kanpur
Dehat.

3 2001 to

Oct 2005

NOC
dated 1 1 -

09-2001
(40

month)

J7cr1n HqTrT i lnqY

cr f'f, +€ i'r aor;W

4.682 efr?H @lfrqr
de azwr 2890.009
qr.E.)

2898.809+[4.682
.465Ae8.092+8.

779+4.682+15.0
21+S.TT4)l=

3248.146

14,61,66,557

E M/s Heilger
chem Pvt
Ltd, vili-
Chiraura
Raipur,
Rania,
Kanpur
Dehat.

4 1995 to
Oct 2005
(124

lard wdr I gr4tq

wafra3atgz-or
19.325 cfrua d.il$rr

11981.744 w.a
fr\fuqq +€

&.qlrr cfrrt li dznpr

3177 w .4.

frlBqzr d€ fuhwr
* gqq gostQa crqt

,tztfl

Tfi &q drcretft'
J@hr TdP.i, azwr
8804.744 w.E
fr1fuqr Ar d .lr$u

rq f fi-+l :rqr i/

11981.744-
3177=

8804.744

39,62,13,194

6. lvl/s

Rukmani
Chemicals
Pvt Ltd.
Rania,

Kanpur
Dehat

3.5 31 -08-96

to Oct

2005
NOC

dated
s1-08-96
(1 10

month)

Jvqdd Hrftn t ilrqv
cr f'il +€r 61 1s.021

vfrtm@lfuqs aw
d?rrtq 9300.346

w.&.)

9300.346+[15.02

1*465AQ8.092+
8.779+4.682+15.

021+5.774)l=
10421.1 34

46,89,51,039

M/s
Kaleena
Chemicals,

Pvt. Village

llalo, GT
Road,

Chaubepur,

Kanpur

Nagar

2 24-09-
1 999
21-10-2005

(74

months)

finqd ltrrdr * arw
. c-{ jril de fir s.774

cfu?m ffitfuqq de
drryw 3575.199
oq.A.)

3575.198+[5.774

"4652J(28.092+8.
779+4.682+15.0

21+5.774)l=
4006.046

18,02,72,088

8 M/s Bharat
Chenical
Udhyog by
SmL

Tarannum

Fatima

567 d6ys 3flr44 * Jnqr w
aBd frlfuqs +E
atnmstt.zlo sr.E.

311.270 14,00,71,50

*-A2

-=-"--"-

7.
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value of R but in the present case, since it is an Appeal and the order of

Ro UPPCB is under challenge, we will examine the validity of the

compensation computed by applying formula by Ro uppcB based on

guidelines of cPCB and would not go to examine correctness of the

guidelines or the formula prescribed by cpcB since it is not under

challenge by appellant before us.

ll2. Determination of quantity of waste dumped by appellant: Ro

UPPCB during site inspection, on 13.0r.2021, has found 3lrr MT waste

dumped inside the factory premises of the appellant and in absence of any

contradiction on part of appellant, we have no reason but to accept the

said report. Therefore, it is held that inside the factory premises, tJ:e

quantity of waste dumped by appellant was 31TT MT.

113' Now, the question is what is the quantity of waste which

appellant dumped outside the factory premises. In this regard.,

appellant has filed a chart of its production, consumption of chromite ore.

we find that the said chart ex-facie contains incorrect information and is

totally unreliable. Appeilant himself has disclospd under note 2 that the

information given in corumn 7 rs not founded on any authenticated

document but based on an estimate of 12.sok of chromite ore consumed.

The total generation of chromite waste has been shown by appeltant as

945'715 MT though Ro, on the site inspection of appellant,s factory

13.07.2021 has found 3rrr MT of waste stored in the factory premises

rtself. Therefore. the estimation of appelrant is apparently fa-lse, imaginary

ard ficrronal arrd cannot be accepted.

774' Moreover, apperlant was using raw materiar as chromite ore,

sulphuric acid and caustic .,.oda. He has given the ligures of chromite ore

only and not other rau, materia-1. The senerafinn nf \r,o6ra r,,^..rJ ^^_-
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of tfue entire residue of the working out of various raw materials after

undergoing industrial processes. Bven the ratio of chromite ore and total

production in columns 5, 6 andT is neither uniform nor has any constant

pattern. At times, the quantity of chromite ore and the production is in

irrational ratio. At some stages, production is more and quantity of

chromite ore is lesser. We have prepared a chart of difference between

columns 5 and 6 and the difference in the two columns as calculated by

us (in column B) as also the quantity of waste given by appellant in column

7 are being given as under:

S

No

Years Total

Production

Consumption

of Chromite

ore

Generation of

Chromium

Waste

Difference in

columns 5 and 6

computed by

Tribunal
1 2 3 4 s (3+4) 6 7 8 (6-s)
1 1994-95 45.750 60.650 7.581 74.9
2 1995-96 2 13.1 50 23 8.59s 29.824 25.445
3 1996-97 571,250 610.780 76.348 3 9.53
4 1997-98 7 40.7 50 92t.660 115.208 180.91
5

6

1998-99 1037.400 L097.070 t37.t34 59.67
1999-2000 731.000 825.625 103.203 94.625

7 2000-2001 71.8.200 783.620 97.953 65.42
8 200L-2002 870.100 885.702 110.713 15.602
9 2002-2003 834.350 964.277 120.s35 1,29.927
10 2 003-2 004 669.6 10 647.600 80.950 -22.01
1,1 2004-2005 3 68,400 37 5 ,021 46.878 6.621
t2 2005 -2006 203.05 0 155.120 19.390 -47.93

Total 7003.010 7565.720 945.715 562.71

1 15. The above chart shows that at the point of time, quantity of chromite

ore was lesser than the total production. The cfart, therefore, is neither

re1iable. nor can be accepted. Hence, we find ,ro ,"u"on to accept the

information supplied b' appeliant through the above chart.

115 In absence of abc"'e material. lotal producuon of vanous authonseci

items as also \l'aste has ro be calculated rn a scientrfic malner b1- taki11g

into consideration the p::oduction capacity of appellant, number of

working days, consumption of iaw materiat and production.

tt7 It is admitted by appellant that it has the capacity of 4 MT BCS per
146
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any\,vhere. 1200 MT/annum production of BCS has been disclosed in the

chart submitted by appellant. Taking 25 working days in a month, it \ffil1

mean 4 MT/day and 100 MT/month. Sodium dichromate production

capacity is given in the chart as 200 MT/annum meaning thereby L6.67

MT/month and 0.67 MTlday taking working days as 25 per month.

Appellant functioned its unit as per its own disclosure from February 1995

to Febraury 2O05 though UPPCB has taken a stand ttrat unit was closed

in october 1995. we however, if go by the period disclosed by appellant, it

means 10 years i.e., 120 months. As per own disclosure of appellant, total

production of BCS would come to 12000 MT (1200 MT x 10 years) and

sodium dichromate production would be 2000 MT (200 MT x 10 years).

Total production u,ould be 14000 MT. The appellant has not given

produciton capacity of sodium sulphide but in the chart, he has mentioned

its production as 37r.91 MT from rgg4-gs to 2005-2006.

1 18. For production of 1437 L 91 MT of total production, appellant would

have required more than this quantity of chromite ore besides caustic soda

and sulphuric acid- The figure given in the chart are much 1esser than this

which we find no reason to believe for the reason for the reason discussed

above

1 19. There are two ways of computation of quantity of waste dumped

outside the factory premises. one is that apppilant in its protest retter

dated 09.12.2019 (a,nexure 49 to the memo of appeal on page 121)

himself has stated theit it was generating r.aste about 1 lv{T/dal.. The

relevant extract reads as under:

" rt is stated !!": the totar capacitg of the undersigned" compana wasBCS 4.00 MT per Dag and ttte auerage waste-d.ischargi frim the
factory unit per month was about 1.00 Mt per Day."

120 If we take 25 days production every month then. for l2monfhs frnm

147
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February 1995 to February 2005, there comes 121 months and total

production of waste at the rate of 1 MT/day would come to 1 MT x 25

days x 121 months = 3o25 MT. Now this ligure cannot be accepted for

the reason that at the factory premises of appellant itself 3L77 MT quantity

of waste has been dumped. Therefore, total quantity of waste generated. by

appellant must be much more than 3 l7z MT. The total production of BCS

during the above period, disclosed by appellant, was 3LTT MT hence, daily

production would come to 3777 MT + 3025 MT = 1.05 MT/day.

121. The second method is that in the letter dated 1g.11.2000 (page

446 of Appeal No.t4l2o20) sent by Ro uppcB to chief Environment

Engineer, it has been stated that as per inspection report dated

77.1o.2oo0, appellant is producing about 2.s MT chromium containing

sludge every day. If we compute the quantum of waste taking daily average

generation of waste as 2.5 MT, it would come to 2.5 MT x 2s days x L2L

months = 7562.5o MT. rn Appear No. 14/202o, chandni chemicars

- '*, 
Ltd. as- wpcB and Appear No. 16/2020, Rukmini chemicals htt.

Ltd. us. UPPCB decided vide judgments dated os.L2.2o22, it has been

disclosed that for 3 MT/day of production of BCS, the sludge/waste

generated is 1'5 MT/day. Therefore, total production of l43TL 91 MT, the

sl,dge generation wouid come to 7185.95 MT. This almost tarlies with the

production of waste we have computed above.

722' However, if we give some further latitude to the appelrant,

considering that production may not have been rtniform on every day and.

there have been some interruption in some working days, giving benefit of

25o/o margin in the working of the faetory, the quantum of the total waste

would come to s671.gzs MT (7562.so x TS%). The above figure has been

arrived at by corrsidering the average ge,eration of chromium waste as
148
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during inspection, calculating by number of working days of the unit and

giving benefit of variation in production and other commerci"t *"rgln to

appellant to the extent of 25oh.

723. Hence, we find it reasonable to accept the second option for the

purpose of the present appeal. Now, after deducting the quantum of waste

found inside the factor5' premises, the quantum of waste dumped by

appellant outsirle the factory premises comes to 5671.87s MT - 3lTZ

MT = 2494.a75 ][IT.

124. Now, we calculate environmental compensation applying the

formula discussed above, i.e., EC= Q , pRF r Rr it would come Rs.

14,29,65,000/- = 3777 x 1.5 x 30000 for the waste dumped inside the

factory premises and Rs. 1L,22,6g,gTSl- = 2494.825 x 1.5 x 30000 for

the waste dumped outside the factory premises. In view of the above, we

hold and compute quantum of environmental compensation payable by

appellant as Rs. 25,52,94,5751- (14,29,65,000 + ll,22,69,STS).

r25 At this stage, we may also place on record. our disapproval to the

manner in which different stand and figures have been given by appellant.

It is inconceivable and improbable that appellant could have got more

quantity of BCS production from the total chromite ore which he

purchased. What appellant has disclosed that he purchased a lesser

quantity of chromite ore u'hich is ra'"v material for extraction of chromium

and, therefrom, he got extracted quantity of BCS more than the parent

substance. In fact, scientific literature on the subject shows that normally

percentage of <;hromium available in chromitri ore is around 46o/n in

metallurgical process and in other process, it is lesser. Hence to claim

that appellant could produce more BCS from the lesser quantity of basic

raw material i'e., chromite ore, is unacceptable particularlv in fhc ahqenn^

I.\

149
149

1447



kylvEvqrLr @,, -lr 7

UPPCB in compliance of Tribunal's order dated 04.01.202L

Report dated 3O.O9.2O21 filed by UPPCB:

25. In purported compliance of Tribunal's order dated 04.01 .2O2L,

Member Secretary, UPPCB filed a Compliance Report dated 30.09.2021.

The report has said that in order to give opportunity to the concerned

proponents, UPPCB constituted a Committee; RO UPPCB, Kanpur Dehat

sent a site inspection report of six industries to Committee on L3.07.2021
1

stating that during inspection, Chromium waste L47S MT and 3L77 MT

was found stored in M/s. waris chemicals Rrt. Ltd. Khanchandpur,

Rania, Kanpur Dehat and M/s. Hilger chem Rrt. Ltd., village-chiraura

Raipur, Kanpur Dehat; on the basis of information supplied by

proponents, during course of hearing, further investigations were

conducted and five more proponents engaged in production of BCS,

were identified who were also responsible for dumping of chromium

waste over questioned site; consequently, amount of compensation was

reviewed and revised in respect of eleven proponents/units including the

present appellant, as under:

Sr.
JVo.

Nq.me & Address of
industry

Waste

Quantitg
(rrT)

Revlsed
Enalronmsntal
Compensation

/in Rs./
1 M/s Amelia Textiles &

Chemicals Put Ltd, 23,
Khanchadpur, Rania, Kanpur
dehat.

2545.921 1 14566431

2 15275.524 687398586

3 LI/ s
Ltd,

Ctrundni chemtcals Put
Kltanchandpur rania,
dehctt.

4773.601 214812058

4 M/s Heilger chem put ltd, uilt
chiraura raipur, rania,

dehat.

6334.725 285035676

5 M/ s Rukm.ani Chemicals Put
Ltd. dehat

I 168.162 367567299

6 M/s Wans Chemicals put Ltd..
Khanchandpur, Rania, Kanpur
dehat

7518.382 338327196

M/ s Centlean Chemicals put
Ltd, Khanchadpur, Rania,
Kanpur dehat.

150
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7 NI/ s Khanna Viuek Chemicals
Put. Ltd. C30D, Sitel, Panki,
Kanpur Naqar

12s0.528 55373775

B M/ s Unicqme India, Village
Malo, GT Road, Chaubepur,
Kanpur Naqar

76s7.762 343699293

o M/ s IGS Chemtcal Put Ltd, Plot
No. 211, Blmutanipur
Mandhanu, Kanpur Naqar

1782.144 80196s02

10 M/ s Kaleenq Chemicals, Put.
Village Malo, GT Road,
Chaubepur, Kanpur Nagar

31s9.969 141298598

11 M/ s Rahman Industries Ltd,
(Old Name Bharat Chemical
Udhgog)
1002, 1003, Akrampur,
Chakarmpur, Unrue.o

38lB.88l 171849646

TO?AL 6222s MT 28O,O7,25,O00

26. The above chart shows that comp"n"atiorrJdetermined in respect of

the present appellant was revised and reduced to Rs. 2grsoros,616l- for

chromium waste, quantified as 6384.12s MT. The above amount and

quantity was computed taking total quantity as 62225 MT waste and cost

of remediation as Rs. 280,0 l,2S,OOO / -.

rA 2o4/2o2l with objections filed by appellant to Report dated
30.o9.202L:

27. Appellant filed objections along with delay condonation application

i.e. IA 20412021 dated 0s.i1 .202r to the report dated 3o.og.2o2l. rt

objected to the report on the ground of delay i.e., the proceedings have

been launched after 15 years of closure of the unit, chromium waste dump

existed since 7976 at the questioned site and such delay cannot be treated

as a reasonable time. Appeilant has placed reriance on supreme court,s

judgments in shalimar works Ltd.. as. Their workmen, ArRrgsg sc

1217 and chhedi Lat yq.daa us. Hari Kishore yad.aa, (2org) 12 scc

527. Absence of an1' period of 1imitation or action taken by uppcB was

contested on the ground that w,hen no period is prescribed, reasonabre

time should be taken to take action particurarly, when the action causes

pre-judice which is pleaded by the aggrieved person. It is said that after

151
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Annexure-15
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Annexure-16
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26 

Jun 

FY09-10 

03866 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Stabilised BCS Sludge 

8.780 

DIE 

25 

Nov 

FY09-10 

03869 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Stabilised BCS Sludge 

10.105 

D;E) 

24 

Mar 

FY 

08716 

Kanpur 

Khanna 

Stabilised BCS Sludge 

13.080 

DIF 

23 

Nov 

FY 2010-11 

06765 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pv. 

Ltd. 

DLF 

Stabilised BCS Sludge 

12.340 

22 

Sep 

FY 2010-11 

03870 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pv. 

Ltd. 

Stabilised BCS Sludge 

DLF 

13.780 

21 

Dec 

FY 2010-11 

06766 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pv. 

Ltd. 

DLF 

Stabilised BCS Sludge 

14.620 

20 

Jan 

14315 

FY 12-13 

Kanpur 

DLF 

15870 

Khanna 

Stabilised BCS Sludge 

18 

Dec 

9.560 

FY 12-13 

Kanpur 

DLF 

16440 

Khanna 

|Stabilised BCS Sludge 

17 

12.945 

Dec 

DLF 

FY 12-13 

Kanpur 

14564 

|Stabilised BCS Sludge 

Khanna Vivek Chemicals 

16 

9.135 

Nov 

DLF 

FY 12-13 

Kanpur 

14563 

|Stabilised BCS Sludge 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

15 

DLF 

Aug 

15.100 

FY 12-13 

14562 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Stabilised BCS Sludge 

14 

13.265 

Jul 

DLF 

FY 12-13 

Kanpur 

14561 

Stabilised BCS Sludge 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

13 

DLF 

Mar 

14.195 

FY 11-12 

10385 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 
Ltd. 

|Stabilised BCS Sludge 

12 

DLF 

Feb 

13.685 

FY 11-12 

10384 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Stabilised BCS Sludge 

DLF 

11 

Nov 

11595 

FY 11-12 

10383 

Kanpur 

Stabilised BCS Sludge 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

10 

DLF 

Nov 

8.835 

FY 11-12 

10382 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Stabilised BCS Sludge 

DLF 

9 

Sep 

12.725 

FY 11-12 

10381 

Kanpur 

|Stabilised BCS Shudge 

Khanna 

Vivek 

Chenmicals 

Pvt. 

Ltd. 

DLF 

8 

14.510 

Aug 

FY 11-12 

Stabilised BCS Sludge 

9449 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

DLF 

7 

Stabilised BCS Sludge 

13.800 

May 

FY 11-12 

9448 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

14.020 

DLF 

6 

Stabilised BCS Sludge 

Apr 

FY 11-12 

9447 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

9.665 

DLF 

Sep 

Stabilised BCS Sludge 

FY 08-09 

2125 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

11.795 

Stabilised BCS Sludge 

LAT 

4 

Aug 

FY 08-09 

2124 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

12.705 

|Stabilised BCS Sludge 

LAT 

m 

3 

Jul 

|FY 08-09 

2123 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

8.650 

Stabilised BCS Sludge 

DLF 

2 

Jun 

FY 08-09 

2122 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

3.835 

Stabilised BCS Sludge 

DLF 

May 

FY-08-09 

2121 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

t 

Qty 

Waste Type 

S.No MonthYear 

Region 

Generator Name 

IQty 
|Disposa 

|Manifes 

2010-11 

Vivek Chemicals Pvt. 

Ltd. 

Vivek 

Chemicals 

Pvt. Ltd. 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Pvt. 

Ltd. 

No. 
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26 

Jun 

FYO9-10 

03866 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

8.780 

Stabilised BCS Sludge 

DIR 

25 

y i 

Nov 

FY09-10 

03869 

Kanpur 

10.105 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Stabilised BCS Sludge 

24 

Mar 

13.080 

DLF 

FY 2010-11 

Kanpur 

08716 

Khanna 

Vivek 

Chenmicals 

Pvt. 

Ltd. 

|Stabilised BCS Sludge 

23 

DLF 

Nov 

12.340 

FY 2010-11 

06765 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Stabilised BCS Sludge 

22 

DLF 

Sep 

13.780 

FY 2010-11 

03870 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Stabilised BCS Shudge 

21 

DLF 

Dec 

14.620 

FY 2010-11 

06766 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Stabilised BCS Sludge 

14.315 

DLF 

20 

Jan 

FY 12-13 

15870 

Stabilised BCS Sludge 

Kanpur 

Khanna 

Vivek 

Chenmicals 

Pvt. 

Ltd. 

9.560 

Dec 

DLF 

FY 12-13 

16440 

Kanpur 

Stabilised BCS Sudge 

Khanna 

Vivek 

Chemicals 

Pvt. 

12.945 

DLF 

17 

Dec 

FY 12-13 

14564 

|Stabilised BCS Sudge 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

9.135 

DLF 

16 

Nov 

FY 12-13 

14563 

Stabilised BCS Sludge 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

15.100 

Aug 

DLF 

FY 12-13 

14562 

Kanpur 

Stabilised BCS Sludge 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

13.265 

DLF 

14 

Jul 

FY 12-13 

Stabilised BCS Sludge 

14561 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

14.195 

DLF 

13 

Mar 

FY |1-12 

Stabilised BCS Sludge 

l0385 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

ILtd. 

13.685 

DLF 

12 

Stabilised BCS Sudge 

Feb 

FY I1-12 

l0384 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

1.595 

DLF 

Nov 

Stabilised BCS Sludge 

FY l1-12 

10383 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

8.835 

DLF 

Nov 

Stabilised BCS Sludge 

FY 11-12 

10382 

Kanpur 

|Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

12.725 

DLF 

Stabilised BCS Sludge 

9 

Sep 

FY |1-12 

l0381 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

14.510 

DLF 

Aug 

Stabilised BCS Sludge 

FY 11-12 

9449 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

13.800 

Stabilised BCS Sudge 

DLF 

7 

May 

FY 11-12 

9448 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

14.020 

Stabiliscd BCS Sludge 

DLF 

Apr 

FY 11-12 

9447 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

LId. 

9.665 

Stabilised BCS Sludge 

DLF 

Sep 

FY 08-09 

2125 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

I1.795 

Stabilised BCS Sludge 

LAT 

Aug 

FY O8-09 

2124 

Kanpur 

Khanna 

Vìvek 

Chemicals 

Pvt. 

Ltd. 

12.705 

Stabilised BCS Sludge 

LAT 

3 

Jul 

FY O8-09 

2123 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

8.650 

Stabilised BCS Sludge 

DLF 

Jun 

FY O8-09 

2122 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Stabilised BCS Sludge 

3.835 

DLF 

May 

FY-08-09 

2121 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Qty 

1Qty 

tNo. 

Waste Type 

Generator Name 

Region 

S.No Month Year 

Disposa 

Manifes 

Ltd. Ltd. 
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st2ina 
Total 

Qty 

(In 

Tons) 

427.215 

|Stabilised BCS Sludge 

13.030 

DLF 

FY 2010-11 

Sep 

06764 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

37 

13.250 

DLF 

Stabilised BCS Sludge 

Feb 

FY 12-13 

Kanpur 

15161 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

36 

11.350 

LAT 

Stabilised BCS Sludge 

FY13-14 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

16807 

35 

Jun 

13.850 

DLF 

Stabilised BCS Sludge 

FY13-14 

16808 

Kanpur 

Khanna 

Vivek 

Chenicals 

Pvt. 

Ltd. 

34 

Aug 

13.12 

DLF 

23988 

Kanpur 

Stabilised BCS Sludge 

FY14-15 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

11.270 

33 

DLF 

Nov 

Stabilised BCS Sludge 

FY13-14 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

16809 

32 

Sep 

9.300 

DLF 

Stabilised BCS Sludge 

FY13-14 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

19443 

31 

13.230 

Nov 

DLF 

FYl3-14 

Kanpur 

Stabilised BCS Sludge 

19445 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

13.690 

Feb 

DLF 

30 

Kanpur 

Stabilised BCS SIudge 

FY13-14 

19444 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Dec 

29 

Stabilised BCS Sludge 

8.875 

DLF 

FY09-10 

03868 

Kanpur 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

Oct 

28 

DLF 

9.210 

Stabilised BCS Sludge 

Kanpur 

FY09-10 

03867 

Khanna 

Vivek 

Chemicals 

Pvt. 

Ltd. 

27 

Aug 
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I

"P tssion ately Protecti ng Mother-N atu re 1978"

oir & Waste Management L'

Hazardous, Electronic

& Municipal

Waste Management

Secured Landfill,

lncinerallon

Pre-Processing/

Goprocesshrg of Waste

Regd with

MoeF&CC / IIPCB

as Recycler &

Reprocesso.

r SEPL,*- NABL Accredil

I Laboratory for Testing

I Water, Soil, Hazardous

| /Sludge/Slurry/Soil/Ssc
I lChemicals/Materials

Authorised by

UPPCB, for HW

& E-Waste

KanpurDehat (UP), Maura Mukimpur Roorkee and Haridwar (tlK)

clil . u11201 D12007P1C160944

Lube Oil Re-Refining

& Whokrsale of

lndustrial Lubricating 0ils

Authori:ied by

UEPPCEi, Uttarakhand

for HW ll E-Waste

lranagerment

ernployee

*

WTS* - Enterprise

Waste Tracking &

IUlanagement

Software

due dengue infection in their fam

15 November,

& festival) anrj sudden medical leave by key
(Rushed back to home town).

To,

Hon'ble Shri Anant Kumar Singh

Member Oversight Committee
Honourable National Green Tr

UP

Subject: Submission ofData of
lndia (From year 2009 to 2023)

waste received from Khanna Vivek icals and Unichem

Reference: UppCB Letter# 101G/ 3 date; 09117/2023 received L4/Lu2023

Respected Sir,

We are writing to submit data regarding the waste received by a Vivek
Chemicals panki lndustrial Area r Nagar and Unichem tndia Ltd. Chaube Kanpur Nagar from
2009 to till today. The information presented in a table format for your kind t.

We regret for delay in submitting is information due to several employees in nce on
advance approved leave (due

Easi of Kailash, New - 'l'10065, lndia
Ph:0t141000710,

Ghaziabad -201010, UB lndia

Gata.No. 672 & 706 G, Vill.
Kanpur-Dehat - 209101, UB lndia

Mauza Mukimpur

Roorkee. 247664, UK, lndia

SIDCUL. Haridwar, UK, lndia

a

a

a

NH.2

Road

Quality Cuilfi ed Company

Vivek Chemicals panki lnd.

2016-2077

2018-2019

=#Pr.r#,=#,gzto rffJff,'dBv
'tntr SEpL*

Sales/WhatsApp:

26216466 TYASTE

Common HWTSDF
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M/s Unichem lndia owes BOWML seriously overdue unpaid amount (against above services) of

this amount).

lf you require any further clari or addition al documentation, please us. We appreciate
your attention to this matter.

Thank you for your time and kind

For Bharat Oil and Waste

Accounts Manager

Copy To:

1. Regional Officer, UPPCB,

2. Regional Officer, UppCB, Kanpur-Dehat UP

t'oge 2 of 2

UP
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oversight committee <oversightcommitteeg@gmail.com>

Information regarding identification of chromium waste generating Units
1 message

oversight committee <oversightcommitteeg@gmail.com> Thu, Nov 9, 2023 at 6:58 PM
To: ms@uppcb.in, rokanpurdehat@uppcb.in, rokanpur@uppcb.in
Cc: Surendra Rathore <svsrathore@yahoo.com>, anantnoba@gmail.com
Bcc: dr.pratibhasingh.env@gmail.com, Rajendra Singh <singhrajendra37629@gmail.com>

Respected Sir,
In pursuance of the order of Hon'ble NGT in O.As No. 985-986 of 2019, on 08.11.2023, the Hon'ble Oversight
Committee visited the chromium dump site and other Units to ascertain the assertion of the letter dated 29.09.2022 of
Ms. Prathibha Shukla, Minister of State, Mahila Kalyan, Bal Vikas & Pushtaahar.  During inspection, one Unit  holder
informed that like the eleven Units whom the notices for closure/imposition of EC were issued, four more Units of
District Fatehpur located on the border adjoining Kanpur, were left out of the net. Names of these Units are as under:
1. Ashiana Chemical Pvt Ltd.,
2. Ashma Chemical Pvt Ltd.,
3. Associated Chemicals, and
4. Madhuchandra Chemical Pvt Ltd.
I have been directed to request you to provide the following information Unit wise:
1. Whether they were producing Basic Chrome Sulphate (BCS);
2. how much hazardous waste did they generate and how much they disposed of through TSDF, and
3. if they have not disposed their waste through TSDF, then where are they lying.
Regards
AN Bajpai, 
PPS to Hon'ble Member
Oversight Committee
NGT, UP, Lucknow.

Annexure-17A
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oversight committee <oversightcommitteeg@gmail.com>

Information regarding identification of chromium waste generating Units
1 message

oversight committee <oversightcommitteeg@gmail.com> Wed, Nov 22, 2023 at 4:46 PM
To: ms@uppcb.in, rokanpurdehat@uppcb.in, rokanpur@uppcb.in
Cc: Surendra Rathore <svsrathore@yahoo.com>, anantnoba@gmail.com
Bcc: dr.pratibhasingh.env@gmail.com, Rajendra Singh <singhrajendra37629@gmail.com>

Respected Sir,
In pursuance of the order of Hon'ble NGT in O.As No. 985-986 of 2019, on 08.11.2023, the Hon'ble Oversight
Committee visited the chromium dump site and other Units to ascertain the assertion of the letter dated 29.09.2022 of
Ms. Prathibha Shukla, Minister of State, Mahila Kalyan, Bal Vikas & Pushtaahar.  During inspection, one Unit  holder
informed that like the eleven Units whom the notices for closure/imposition of EC were issued, four more Units of
District Fatehpur located on the border adjoining Kanpur, were left out of the net. Names of these Units are as under:
1. Ashiana Chemical Pvt Ltd.,
2. Ashma Chemical Pvt Ltd.,
3. Associated Chemicals, and
4. Madhuchandra Chemical Pvt Ltd.
Vide email dated 09.11.2023, you were requested to provide the following information Unit wise:
1. Whether they were producing Basic Chrome Sulphate (BCS);
2. how much hazardous waste did they generate and how much they disposed of through TSDF, and
3. if they have not disposed their waste through TSDF, then where are they lying.
The required information has not been received so far.  As the aforesaid information is urgently required, you are
requested to ensure that the same is submitted to the Hon'ble Oversight Committee today itself or in any case by 10-
30 a.m tomorrow.
Regards
L.N.Soni
PPS to Hon'ble Chairman
Oversight Committee
NGT, UP, Lucknow.

Annexure-17B
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